Title: Further discussion on the motion of thanks on the President's Address, moved by Smt. Sushma Swaraj and
seconded by Shri Ajit Kumar Panja on the 11th March, 1999. (Contd. - Not Concluded).

Shri Nepal Chandra Das">13.54 hrs.

MR. CHAIRMAN The House will now take up further consideration of the Motion of Thanks on the President's
Address.

Major General Bhuvan Chandra Khanduri to speak now.
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"We are committed to total eradication of illiteracy. We will formulate and implement plans to gradually increase
the governmental and non-governmental spending on education up to six per cent of the GDP. This is to provide
education for all. We will implement the constitutional provision of making primary education free and
compulsory up to Fifth Standard."
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"The Government is firmly committed to uphold secularism, which has deep roots in our society and polity."
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"There was a near-unanimous recommendation from the MLAs for dissolution of the State Assembly (of Goa) to
enable early elections. Bihar has witnessed a series of massacres of innocent people in recent times, many of
them targeted at Dalits. These mass killings have brought immense pain and anguish to all of us. The first duty
of any Government is to protect the life and property of citizens, especially those who are poor and socially
oppressed."
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MR. CHAIRMAN: The reference made by the hon. Member regarding removal of a High Court judge by the
President of India 1s subject to the consideration as to whether 1t should go on record or should be removed.
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PROF. A.K. PREMAJAM (BADAGARA): About the "truthfulness" there is a ruling given earlier in the Lok
Sabha on 26th April, 1995, which is correct.
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>SHRI INDRAJIT GUPTA (MIDNAPORE): Mr. Chairman, Sir, I know that there are a large number of hon.
Members who are waiting to speak and our time is also restricted. Therefore, I wish to confine my remarks to
only two or three aspects of the whole canvass which was covered by the Rashtrapathiji's Address. It is not
possible to comment on all those aspects in this short time. So, I am only going to deal with two or three matters
and it does not mean that I do not have any comments on the other matters which I cannot cover.

Due to constraint of time, I wish to, first of all, refer to the meeting which was held yesterday with the leaders of
different parties by the hon. Speaker and a meeting which was attended also by the hon. Prime Minister, by the
Home Minister, by the Defence Minister and so on. There was a discussion as to how the matter of the dismissal
of the Naval Chief should be handled by this House. Suggestions were made and as far as I understood it, Sir,
finally there was a proposal which originally emanated from a former Prime Minister of this country, Shri
Chandra Shekhar, namely, that a small committee of five or six or seven people should be set up and that
committee should be asked to go into the question of what should be the parameters of any discussion which the
House may decide to take up on this issue of Admiral Bhagwat's dismissal; what are the matters which should
be, or could be, included in the discussion, and what are the matters which should not be included.

No final decision was taken as to actually how the matter is to be dealt with. I was rather surprised this morning
to read in the press that our young Minister of Parliamentary Affairs, Shri Kumaramangalam, has gone into a
long interpretation which he himself has given of what was decided or not decided yesterday. I am sorry to say
that matters which he has formulated do not actually represent what happened in the meeting. As I said, no final
decision was taken. We had asked in that meeting as to what should be the scope of the committee which is
proposed to be set up, what should be its terms of reference, what should be its composition, how it should
function and all that. None of these matters was finally decided or settled.

MR. CHAIRMAN : Hon. Member, this matter has been discussed during "zero hour' for the past three days. The
Chair took the decision to discuss this issue with leaders of all parties. Some decision has been taken in the
meeting with the leaders. The subject before the House now is Motion of Thanks on the President's address.

SHRI INDRAJIT GUPTA (MIDNAPORE): I do not follow exactly what you are hinting at. But what I want to
say is that on this subject, because nothing was finally decided, we are at liberty to raise the matter until some
final decision is taken. There is nothing to prevent me or anybody else from giving our views on this subject.
Therefore, with your permission, Sir, I propose to make a few comments on it. I am not going to say anything
which may be amounting to leakage of defence secrets; I am not going to say anything which may come within
the scope of classified information.

MR. CHAIRMAN: You can refer to 1t without going into the merits of the case.

SHRI INDRAJIT GUPTA : Merits of the case will be decided later on but I am certainly going into some
questions of principles. My basic point is that we are not interested in the individual, I am not at least. I do not
care whether it was Shri Bhagwat, or some other gentleman, or anybody else. Any individual can become the
Chief of Army Staff or the Chief of Naval Staff. I am not concerned with the individual. I am very much
concerned with the institutions.

MR. CHAIRMAN: Shri Indrajit Gupta, you are a very senior Member. The Chair took a decision on this and the
Prime Minister has also announced that whether this matter is a subject to be discussed on the floor of the House
1s something to be decided after consultation with the leaders selected by the Speaker. However, you are
discussing whether the dismissal of the Chief is reasonable or not. So, this discussion cannot be allowed.

PROF. P.J. KURIEN (MAVELIKARA): Mr. Chairman, Sir, the matter on which hon. Speaker took a decision
was whether there should be a separate discussion under Rule 193 or Rule 194. Nothing prevents any hon.
Member from raising this matter in the course of his speech. Kindly see the proceedings.

SHRI INDRAJIT GUPTA : If your understanding or interpretation of yesterday's meeting is that this matter will
not be allowed to be raised in the House at all, then I am sorry, I have nothing to say and I will sit down. If a
grave matter like this is to be removed from the ... (Interruptions)



MR. CHAIRMAN: On the side of the Government it has been stated, as far as my knowledge goes, that it has to

be decided whether dismissal of the Naval Chief is a subject to be discussed on the floor of the House. It is yet to
be decided.

SHRI INDRAJIT GUPTA : No. I beg to differ, Sir.

MR. CHAIRMAN: After perusal of some records by the leaders nominated, they have to come to a conclusion
whether it is to be discussed on the floor of the House or not. A discussion cannot be allowed into it at this stage.
At this stage it is not fair on my part to allow a discussion on the dismissal of the Naval Chief.

... (Interruptions)

SHRI P. CHIDAMBARAM (SIVAGANGA): The question that arose in the last three days was whether a
substantive discussion under a particular rule or another rule should be allowed by the Chair. That does not
prevent any hon. Member while speaking on the Motion of Thanks to the President to touch upon any subject
concerning the governance of this country. Equally, when the Budget is debated, surely, we will discuss matters
relating to Defence also because the Budget covers all the Departments of the Government. On the Budget
discussion and on the Motion of Thanks to the President, everything which concerns the governance of the
country, can be discussed, and nobody can stop an hon. Member speaking on this subject.

MR. CHAIRMAN : Regarding this particular issue...
... (Interruptions)

SHRI P. CHIDAMBARAM : A substantive motion is being discussed. There is a separate substantive motion,
and it is not that he cannot refer to the Defence at all... (Interruptions)

PROF. P.J. KURIEN : Mr. Chairman, Sir, the issue before the hon. Speaker was whether a substantive motion
should be allowed or not.

SHRI P. CHIDAMBARAM : Yes, that is the issue.

PROF. P.J. KURIEN (MAVELIKARA): It is only that issue which the hon. Speaker has addressed. Nothing
prevents any hon. Member from raising such of these matters during the course of his speech here. How can he
be prevented? It is our right ... (Interruptions)...The issue before the hon. Speaker was whether the substantive
motion should be allowed or not.

MR. CHAIRMAN: While this issue was being raised in this House by many Members and the leaders, from the
opposition side the same was objected to by many hon. Members of ruling party.

... (Interruptions)

PROF. P.J. KURIEN : Sir, you kindly read the Speaker's ruling. The hon. Speaker has stated that he had received
notices under Rule 193 and Rule 184. Mentioning that only, he gave the ruling. He did not give the ruling that
nobody else should make a mention of this subject.

MR. CHAIRMAN: Under Rules 193 and 194, the subject is not yet allowed to be raised in this House. It is yet
to be decided by the leaders concerned whether it is to be allowed or not.

PROF. P.J. KURIEN : No. How can you say that?
SHRI INDRAJIT GUPTA : I am not speaking under Rule 193 or 184... (Interruptions)

THE MINISTER OF POWER, MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF NON-
CONVENTIONAL ENERGY SOURCES (SHRI P.R. KUMARAMANGALAM): Sir, give me one minute. [
will explain the situation.



Mr. Chairman,Sir, I think, I tend to agree with the hon. Members on the other side insofar as this limited
question is concerned. Shri Indrajit Gupta is like the father of this House. He is the seniormost Member of this
House. He knows very well how much in the scope and the ambit he can go ahead and speak. It is not a question
of Rule 193 or 194 at the moment. The major reason is that regarding the subject of dismissal of former Naval
Chief, there are certain areas which are sensitive and on which, maybe, information need to be considered
classified which might affect the point of view of national security as well as morale of the Defence forces.

15.18 hrs (Mr. Speaker in the Chair)

Therefore, it was decided by the leaders that they would look into all these matters. But that does not mean that
Members cannot refer to the subject. That would be unfair, I think on our part, to say such a thing. And, I am
more than certain that Shri Indrajit Gupta-ji knows exactly how to handle it, far better than I know.

SHRI INDRAJIT GUPTA (MIDNAPORE): Sir, when the hon. Rashtrapati-ji has delivered such a lengthy and
detailed Address, surely, we have to remark on the fact that it has omitted to make any mention whatsoever, of
the very serious development which has taken place, as a result of the dismissal of the Naval Chief. There is no
mention of it, and that is what [ am pointing out. What I have said just now, Sir, of course, [ agree that the
discussion should not cover any matters which can be called as coming within the ambit of classified
information or amounting to Defence secrets or anything of that type. I do not propose also to go into any such
things. But I certainly say, Sir, because somebody here had said earlier today that the action which was taken
against the Naval Chief was under the Navy Act. Powers under the Navy Act have been utilised in order to take
this action. I wish to state, Sir, after all, I was also for a short while a Member of the Appointments Committee
of the Cabinet, when I was the Home Minister, and I know very well that when the question of appointment of a
senior officer, mainly of the rank of Chief of the Defence forces is concerned, one has to be very careful to see
that no rule or no act is violated.

It is true. I wish to point out that under Rule 134 of the Navy Regulations, it is stated quite clearly that the
Deputy Chief of Staff of the Navy has to be appointed on the recommendation of the Chief. Chief makes a
recommendation. The Appointments Committee is not bound to accept that recommendation. That is also true.
For some reason or the other, they can say that they will not accept it in which case some new names have to be
put forward, or a new panel of names can be prepared and the Chief has to be again consulted and then a final
decision can be taken. But this is unprecedented that the name of a person which is not only not recommended
by the Chief, but to which the Chief has got serious objection, such a name is imposed on him and he is
supposed to agree to that whether he likes it or not. That also is not permissible under the Navy Rules.

So, what [ wish to point out is that as far as the public knows, thanks to the press, we do not have any other
source of information. I hope I will be allowed to say this. Everybody knows it. As I pointed out earlier, from the
end of December when this removal of the Chief took place, we have not had any official version or statement
by anybody on behalf of the Government. Neither the Prime Minister, Defence Minister, Home Minister nor
anybody has taken the House into confidence. This is my complaint. We talk a lot about the right of information
and that people in this country should be given the right of information by a statute. A statute has been prepared
for that purpose. But it is strange that the Parliament which is the sovereign body in this country is being denied
the right of information on such a vital matter.

I do not think the Chief of Staff of any of the Defence Services can be expected to function with a Deputy under
him on whom he has no confidence. As I said earlier, he is an operational commander. He is not a Navy chaprasi
or a peon or a cook. He is an operational commander with thousands of men under him and it is one of the
Services which is responsible for the defence, for the security and safety of this country. How many times in our
history it must be acknowledged that this country has been defended, protected and saved due to the dedication
and the courage, the valour and the sacrifice of our armed forces? Everybody knows it. If anything is done now
which will weaken that understanding, which will weaken the position of the discipline and morale of the armed
forces, it cannot be countenanced.

My main complaint is that Parliament has been kept completely in the dark. I do not suppose it will be given any
further official information now during the course of this discussion either.



All T wish to say is that the Defence Minister has stated publicly, not in the House, but stated publicly in the
press and in the media that this Chief whose services were dispensed with had become a security risk. It is an
extremely serious charge to make.

If a person in that position becomes a security risk, it is a danger for the entire country and if he has become a
security risk, why was no action taken against him earlier? It should have been, if he 1s guilty of treason, if he 1s
a traitor to the country. Obviously, action should have been taken much earlier, charges should have been framed
against him, inquiries should have been held and he should have been given an opportunity to defend himself if
he wanted to. But none of these things was done and now after he is suddenly dismissed, hon. Members raise
this issue. It is not only hon. Members who are curious but there is widespread curiousness about it in the
country. Many senior defence officers and also retired officers - there are dozens of them, I can give the names
but it is not necessary now - from Army, Navy and Air Force are issuing statements, writing to the Press and
expressing their misgivings as to the damage that this action will do to the morale of the Armed Forces.

I think, one of the few institutions left in the country which can really claim to have preserved its discipline and
morale throughout this period when we are every day talking about corruption and things that are happening in
our society is our Armed Forces. This was an institution on which one could rely. So, we have to be very careful
to see that no action is taken which will be subversive of the morale and discipline of the Armed Forces.

I am not going into those allegations of corruption or whatever there were which the former Navy Chief has also
brought against the Minister of Defence and the Ministry of Defence. I do not propose to go into those
allegations just now. If a separate discussion is held on that matter, then, many hon. Members may speak on it.
But what I am saying is that these charges which he made have neither been contradicted - they were made
publicly - nor denied, nor refuted by the Minister of Defence. This, in my opinion, amounts to a contempt of
Parliament. You cannot get away like this. You must say, "I contradict these charges; I deny them; I refute them.
They are baseless; they are unfounded.' He must say something or the other. He has not said anything. He has
said, 'I propose to ignore them." You cannot ignore them. These are matters which are affecting the entire future
of the defence structure of this country. Therefore, when we are talking about the achievements of this
Government in the last one year, I regret to have to say that this one action which they have taken, or rather the
way in which they have done it, the way by which it was done, will ultimately amount to destabilisation of the
whole structure by which this country has managed to survive all these years.

This is a serious matter. | repeat again that [ am not out to defend Shri Vishnu Bhagwat or anybody else but [ am
certainly very much concerned to defend the institution of the Office of the Chief of the Army or Navy or Air
Force, whichever it may be and to see that the forces, who are also kept in the dark as we have been kept in the
dark, are saved or protected from being demoralised, weakened and, if [ may say so, politicised because some
game of politics is also going on. This is a very serious lapse in the Rashtrapati's Address that it has been
omitted. Of course, it has been deliberately omitted by those who drafted this speech for the Rashtrapati. They
do not want any mention of it to be made. But it is an unprecedented action. Never in the years since the country
became independent has such a thing taken place. Therefore, I wish to put on record that we have very strong
objections to the way that this whole affair has been conducted and handled. The House and the country should
take serious note of it and see to it that no such thing is allowed to happen in future. I do not know how this
wrong, which has already happened, can be rectified or remedied. It is up to the Government to decide if it wants
to.

The second point, the major point which I wish to raise also concerns the destabilization of the country. A few
days ago, I read a statement by the hon. Home Minister. I now cannot recall exactly as to whether he made it in
the course of a reply to some debate in the House - not in this House, maybe in the other House - or in reply to a
Question, but he is reported to have said that the fact that our country is a shelter or is a home for so many
millions of people who belong to different cultures, different religions, who speak different languages or have
different origin, is the strength of India. India has survived; and the strength of India is that so many people of all
these different cultures and religions are living here together as fellow-citizens. I fully share this view. It is the
concept of unity in diversity which we have always followed from the very beginning.



A pluralistic society, a society which we have always said that India's traditional image, is this image of
secularism and of unity in diversity. If this image is broken, if this image is weakened, if anything is done to
shatter this image and if it is pursued and carried on, ultimately, I am afraid, it will lead to destabilization of our
society and of the country.

My complaint against this Government - the BJP Government - is this. I do not believe that the Prime Minister
himself personally is responsible for many things which is happening. We all know that this Government is not
free to function, as it likes. The Prime Minister is not free to function. He has to keep one eye behind him all the
time -- not one eye behind him, but two eyes -- at those who are supposed to be his allies, his friends, his
partners in this Government. That has already been referred to; they have their own demands, they have their
own ideas and they have their own programme; and when it does not tally with what the official programme of
the Government is, they do not hesitate to put pressure on the Government and threaten the Government that
they will withdraw or do something. It is a form of blackmail until their demands are conceded. There is a
constraint. Any Government would not be able to function when this kind of a thing is going on.

The second thing is that this Vishwa Hindu Parishad which is not a part of the Government, which is not
formally a part of the BJP, but certainly they are not anti-BJP or they are not anti-Government which has come
to power on the basis of the principle of Hindutva, is also coming for the Government on various issues. They
are not speaking in the same voice. They have criticized the Prime Minister on various counts. One of them
being that the BJP has suffered losses in the recent elections because they say that the Government and the
Prime Minister are retracing their steps from the principle of Hindutva, because of that, they had lost their hold
among the people and because of that people are voting against them -- the implication being that they should
return to that old way, the old outlook and the old method, that is, of putting forward a very virulent and positive
kind of communal stand which alone can get them support and votes among the Hindu masses.

They have done many things. It is said that all these attacks and atrocities which are taking place 1n many parts
of the country against minority communities, especially against the Christians at the moment, did not begin with
the Christians; it began of course at the time when this Government was not there. It began with the demolition
of the Babri Masjid. At that time, none of the leaders of the BJP or any of the allied organizations condemned
what has happened.

I think, it certainly denigrated our traditional image in the eyes of the world. Now, the guns have been turned
against the Christians, the community which represents only 2.6 per cent of the entire population and cannot
pose any danger to any other community. Naturally, the Prime Minister, as Prime Minister, has condemned these
attacks. He has said that those responsible would be brought to book and punished. But he does not come out
openly and fearlessly against those organizations which are responsible for these attacks. If the BJP leadership
contends that the BJP is not doing it, then we are willing to accept that. But what about other organizations, like
the VHP and the Bajrang Dal which are directly participating in instigating people? Is it not the duty of the
Prime Minister to come out openly and condemn them. He has never done that. Neither the Prime Minister nor
the Home Minister did that. Rather they try to defend them saying that there is no evidence and proof. This is a
serious blow to our traditions of secularism and pluralism on the basis of which India has survived for so many
years.

Many people in this world could not think that this country could survive. Our former rulers, the British, were
confident that once they are turned out from here, this country would fall to pieces and break into pieces. But it
did not. We are proud of that fact. The basic reason is we are a tolerant country with a tolerant people who have
learned to live with people of other religion and culture. That is the secret of our success. Nothing should be
done to break that concept or to weaken that concept.

The killing of the Australian and his children has already led to adverse comments against us in many countries.
The matter has been raised in the Australian Parliament and it has been raised in the British Parliament also.
They are saying that the Government of India should be asked to see that such things do not happen again. If this
continues, then I am afraid that not only our country would be defamed and discredited but also the whole idea
of composite society which we have built up for over thousand years would be destroyed. If that is destroyed,



then this country will go to pieces. We will not survive as one country. That is why I am saying that this is
something which is threatening the country with destabilisation.

Therefore, I would like to emphasize these two points. One is the attack on secularism and pluralism, and the
other is the dangerous tinkering with the morale and discipline of the armed forces. These two matters have not
been dealt with adequately in the President's Address. One has been not tackled at all.

Therefore, I consider it my duty to point this out so that we can collectively take steps to see that such matters
are not allowed to continue so that our country could be saved.

SHRI KHARABELA SWAIN (BALASORE): Mr. Speaker, Sir, I had given a notice for short duration
discussion on the atrocities on minorities. It was listed in last Friday's List of Business. Since you told me that
there would be a discussion on atrocities on minorities under Rule 193, I did not insist for that as I thought I
could speak on that subject under Rule 193. ... (Interruptions)

Now, I insist that we should have a discussion under Rule 193. I would be able to prove in the House as to who
did it. Why can we not have a discussion on this subject?

SHRI KHARABELA SWAIN : I belong to the State of Orissa. I have all the facts with me. If a discussion on
atrocities on Christians is allowed ... (Interruptions)

MR. SPEAKER: Nothing will go on record.
(Interruptions)*
MR. SPEAKER: We have discussed it in the BAC. Please take your seat.

SHRI KHARABELA SWAIN : Sir, the Members on the other side have always been saying as if we have done
everything. We have all the facts. You may kindly allow a discussion on it.... (Interruptions)

MR. SPEAKER: We have already discussed it in the BAC. Please take your seat.
... (Interruptions)

SHRI KHARABELA SWAIN : Every day they get up and say as if the Sangh Parivar is the culprit. ...
(Interruptions) When are you going to allow a discussion on this?... (Interruptions)
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Sir, this is very unfair. You have still not given any ruling.
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MR. SPEAKER: Please take your seat.
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... (=g4m)
SHRI KHARABELA SWAIN (BALASORE): Sir, this is very unfair. You have still not given any ruling.
MR. SPEAKER: Please ask your Party leaders. We have discussed it in the BAC.

... (Interruptions)
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MR. SPEAKER: Nothing except what Shri Virendra Singh says will go on record.
(Interruptions) *
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SHRI P. CHIDAMBARAM (SIVAGANGA): I heard what you have said in translation. Kindly hear me for a
minute.

There are two things. The Patents Bill was opposed by the Left Parties and they have continued to oppose the
Patents Bill. I am glad that your Government has come around, after three years, to pass the Bill and very
eloquently, the Bill was supported, defended and pleaded for by your Minister and others. Now, I do not know
whether you share their views or you have your own view. But please remember that the three-year period which
your party had taken is costing the nation greatly. Three years of learning process by your party is costing the
nation greatly. Now, all that you are saying virtually negates what the Finance Minister has tried to do in his
Budget. The last Budget was rooted in swadeshi. In this Budget, I compliment him because he carefully avoided
mention of the word swadeshi.
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SHRI CHETAN CHAUHAN (AMROHA): I have heard it on the Star television news. Shri Shinde, your
General Secretary, has said:
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It is an aberration.
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"Infiltration may lead to cessation in North-East. Mr. Sinha, Retired General of the Indian Army apprehended
that if the influx was not checked, they may sway the Assamese people and may sever the North-East land mass
from the rest of India....

"...Sustaining the theory of demographic change of the State, the Report points out, the Muslim population in
Assam has risen from 24.68 per cent in 1951 to 28.42 per cent in 1991."

aga wR fedfewea &1 wid f5ar 8 <& qoeE! St GHvE 9% IH! ¢ | FAR T § 99 4 ot f6E S e o, 98t ¥-u 9 |,
Rey ¥ THLLL H THR I @ A | TG TH ToeiTe SHE & [E W IR H ITE | 6 g9 g I[F HIA! IRl al 4o TR | ST
N et a1 § e e € % e gred 3 1 frurd & 2, 9w wmd v il @ St 9ga ar gl o el @ e 1 su v wen @
AR H STl TIAAH @l 8, R T8 THAAH! St T 9G1 dt Jg TN g1 | AR [HAHH &4 $ SaS[g e IerT g3, A1 §
TN SMaTRT ot a1 9% 9% Ao H AR W E 8 THAT 2| T Hf 3@ g% ¥ | 3R 9N WHR, WA H 7§ W St e Hi
AR AT 9T @ TEA AT AT Hi AR €, TR 5T J 1 R TWET it BIET YT T3, TS 60 SARY TWHR | TG FI7 H
STEIT & TTH THT HIRTeT UaT YA o) 36 S qeet 91T 8, 3HE | fageee 1 e B § g 91T g |

et STet SHd! GEHT W 4 FER! W #1 erased a1 fF 98 o w5H € 9l S ERd ® St Sgd 991 SRe g3, Sqh! a9t
HY | & FEAT O & & oy & 5 siudt 7T Mieh 7 goob F oW e o, 3% g% FS fK@En| 9Ra § oAt e 8, TR
TREMEF 3R SFSIRe HRRFER Ta-1 Holgd &, Hel | it Ieiia M 3 ot g T 927 Tq T8 F T6hd o | AfhT St
=t et fwar?

STH T FIA F ATHT ¢ AT T TE &1 FeT 16 fFa T/ Arhder a9/ ET | WRa $i AT R SHTAST § a7 Hel= 39 Fa
AT ? TR oo w et fmar? oo R 3w | e et X T o Y W, BE @ FEAl 98T [ 98 gal | Al 39 SR 1 SO et
S g3, off STae fog it 2waie & WY A8 ST Aradid FX g9 € | o™ 9ga a1 qo 8 | 99 °H, SIS, Fois, B & I
e o9 FhT, FHRT Vi g1 FHR U FA TE 1 g | e Ut 9 ARgHE M o da-sieHe et wieT WiEe U A T
2| TARY S GUIREiet off, ihem & 9 wrere G ¥ it § oo 39 iRet &) 9w F gohl $ §e w o w1 € 6
Y A @EE FI WEdS FIAT el T8 H 3T W SieA I & 6 FH TWE q SA A 9 A P 9% i F FiE s
T@d € | B0 FET1 € Floaw SRS HT 51 Biel AP 3T, IX 3708 &7 d T gl fwar man|



& gg e 9redl € % R $1 o feaeRym 2, fred wrew fufrer sw amn 4 m@ 9, § goea € 5 St ot e 9wl 9o P e
feampd €, SEH U THIT F1 ARG ¢, TOH Ga9 92 I HYHR F ¢ | FYHAR I O F 9K F @A, Al 36 oo § gER i &
7 gEeEt 81 | I% el oedt § 6 39 3t 7w wad o1 %99 21 g | SR R W@ E, g0 uw gt e €, v O 2w TR, smifvt
% 7 @1 8, TRTEE U w @ € | gel A gaRT v | wete €, sed e ot swew fafedt ded fed s, et 1 Afee g
a1 e T 2, qg Tt T 21 369 et | BEet g, e feaeiie ga, gk ikt A formen wide #$ 39 g F FEERK @
7YY S AT o1 f5aT| el & foRe wiew § @t S @, R FE qa &, HIE 6ol @, hi e 8, 3 qob I H G

... (=T=g™)

BT 2129 A1 HTRT 8, 3t dier 0 | 57a 1ol [eRT arstat Sit ogi 73 ot 9@l &1 T 912l 4 R o< i HieT &1, ART ¥ T8 HgA1 Ol
g & 31 ot | i $1 T ST g AR S AR HT AR § ... ()

it FFer! 68 (WeRAqY): 39 & UuH H3ll % WY § THEgeE K at #8 &, A Sl He &, TUH WAl A FF &1 | FA S THAH B
[T 3T GEEiaa H |

ot YUt HiEwT TES (3F=TAT): # S S, TR ITSTH, WU WAt e fawRt SreTae Sit, 5 9w amn § 72, 39 owi o @ w0 fawy €,
s geifeat & % 59 a2l #t e @ sea fSert asm st o=k o €, 8 6 ¢ % orR $iuw 9et 98 $59 3ot at 98 et
399 Rty o & e |

Mt A5 g, Se e wide g at e MRt awmdt st &, iR w5 K F e e de Fge # = @ § wear €
7 g% gHyd 2 | 98 9T € off, TR 4R 3o i FATEl HE SHMEI, Wik TAR SR ST 99 HYER T df HIER H 3% 98 T
e fF a1 3o Fi FiE X 72T THAT 2 | TWAT THAT T B TRX AUH THAT H EHE g3 ¢ o gohEa 41 2 | THie g3 St g
2, ¥ AUS 9% A% TEH KA =red & F S I A YL J 2, A S6on-u7 7 2, afesd J AR KA 9w € 6 S e st
FEanTt wiféat ® o FITG Taed F 2, 9 3T g7 T | F FE1 fF S g2 39 Fi S aet &, ST SIeHT S IO FE A By A
?, STt Tgt % @ i TR F, SASTIRT F T 8, S WG o R €| F 7% Fen uedr € fF @ Fea € F 397 qoeer & waw @, 5 ey
3R iferear I gyaAt TE, SU G SUIST THAM HYHR B AN H €2 | T TAH B TR e ¢ 6 wren fufrex ok et fafrer =
FEd @ & 5 FyER ® grema g W® €, St Iegafa st A oo afrwmor F e G @

"Owing to the sustained pressure, vigil, and concerted actions of the security forces and the State Administration
and active cooperation of the people, there has been a conspicuous turnaround in the law and order situation in
Jammu and Kashmir during 1998. This is reflected, among other things, in the recovery of tourist traffic, which
had virtually dried up in the preceding decade. The Government will continue its efforts to strengthen peace in
the State ..."
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Deployment of security forces has increased during the last year. There is an increase in the number of security
forces' personnel who lost their lives during the last year.
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Instead of Kashmir Pandits moving back to the Valley, many of them are leaving.
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This problem cannot be solved through blood.
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You cannot solve this problem through the bullet.
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We cannot solve this problem through the bullet.
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The sky is the limit.
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SHRI T.R.BAALU (MADRAS SOUTH): Sir, at the outset, [ would like to thank the revered President of India
for having read out the voluminous Address, the lengthy Address, very patiently. It has created a unique
experience amongst the Members of Parliament as well as the nation.

The Address failed to identify the area of alleviation of poverty or controlling the population and so on. The
President's Address is nothing but a policy note of the Government.

Sir, straightaway, I want to go into the subject. As far as the nuclear policy is concerned, in the President's
Address, at page 2, para 4, he has mentioned that :

"India will never use her nuclear weapons against a non-nuclear nation and will never resort to a first strike
against any nuclear weapons nation."

Here, it is emphasised that nuclear bombs are meant for warfare. I have here another Address made by the same
hon. President of India on 26th January, on the Republic Day. This is the Republic Day Address. At page 5, para
2, he has mentioned that :



"And we believe as patiently as ever in the complete and comprehensive disarmament including abolition of all
weapons of mass destruction."

Sir, here, he has stated and pleaded for the abolition of weapons of mass destruction. The first one, the
President's Address, is a policy note of this Government, whereas the Republic Day Address is a reflection of the
hon. President himself. There is an ocean of difference between these two. This Government believes that
nuclear bomb is meant for utilising in the warfare, whereas the President of India 1s pleading for the abolition of
all weapons of mass destruction.

In the same Republic Day Address, the hon. President of India has quoted the sayings of the Father of the
Nation, who has mentioned that we should "wipe every tear from every eye." By quoting the late revered Father
of the Nation, hon. President had shown his feelings and expressed his true spirit.

Sir, recently, there was an air crash in Delhi itself wherein some of the defence officials and also some civilians
lost their lives. When a journalist approached a lady who was crying, who had lost her two children and an old
mother, she narrated to him, "I have not only lost two children but also my three year earnings amounting to Rs.
3,500." Here, Sir, I want to refer to the three year earnings of herself as well as her husband. Two Indians, who
are poor, were able to earn only Rs. 3,500 within a span of three years. So, what would be the total earnings of a
poor person per year? It comes to Rs. 583 per year per person. This is the economic condition of poor Indians.
As far as this President's Address is concerned, is there any mention about poverty alleviation?

There is no mention of an effective programme for poor people of the country in the President's Address. The
Indian economy is deteriorating day by day. The economy is deteriorating so much that the poor are becoming
poorer and the poorer are becoming the poorest.

Sir, population of the country is increasing day by day. Is there a single line mention in the President's Address
about population control? No. The President's Address has failed to mention this issue of population control. In
the recent National Development Council meeting, hon. Chief Minister of Tamil Nadu said:

"I am sure that the Central Government is appreciative of the forward-looking population policy of the State. But
the commendable performance on the population front seems to be bringing in some unintended harm to the
State. Wherever size of the population is taken as the criterion either for computing Central Excise or for
delimiting the parliamentary constituencies, the State is likely to be placed at a disadvantage. For instance, if the
2001 census figures are to be taken as the basis, Tamil Nadu would be losing quite a few parliamentary seats and
this would amount to penalising the progressive population policy adopted by the State. I suggest that 1971
population figures should form the basis of all such criteria in future. Just as the number of voters varies from
State to State for Assembly constituencies, I once against suggest that number of voters in Lok Sabha
constituencies should be allowed to differ from State to State keeping the number of Lok Sabha constituencies in
the State at the present level, irrespective of the population changes in future."

Sir, with what anguish and feelings did our Chief Minister say this? The anguish is that the States which are
strictly controlling their population are being penalised. We were having 41 Lok Sabha seats. Today we have 39
seats only because of our active implementation of population control measures. If they take the latest census
figures as the basis for delimitation, we would definitely be losing three or four seats. Is it an incentive being
given to the States which are effectively controlling their population growth? In fact, you are putting those States
at a disadvantage. This 1s a matter which has to be addressed seriously.

A lot of friends from Tamil Nadu belonging to the parties which are in alliance with the BJP, are under the
impression that their National Agenda for Governance will be implemented fully. I feel sorry for my friends.
This Government is known for its doublespeak and double standards. They are not going to solve our problems.
As far as this matter is concerned, I address all the Members coming from Tamil Nadu cutting across party lines.
Every one of us should demand that Tamil language, a classical language, should be brought on par with the
official language. Our party, the DMK party, has resolved and made various requests to the Central Government
to effectively bring an amendment to ensure that all the regional languages are brought on par with the official
language.



So, I want to know as to whether this Government will bring in a Constitutional amendment so as to see that all
the regional languages will enter into the Constitution of India as official languages.

SHRI SATYA PAL JAIN (CHANDIGARH): Why did your Government not do it when you were in power?

Manifesto pleaded for "Hindutva'. What is Hindutva? They say: "It is the cultural nationalism." Here I differ. It is
not only me, everybody will differ, I think. Nationalism is nothing but a population held together with certain
ties of language, tradition and culture.

Sir, my State's culture is different and Kerala's culture is different even though we form part of the the same
language family. Though We, in Kerala, Andhra, Karnataka and Tamil Nadu form part of the same language
family, but at the same time, we differ from our own culture.

My food habit is Idli, Dosa and Vada while that of Kerala, it is Payiru, Puttu and Pappadam. My traditional dress
is known as Dhoti whereas their traditional dress is Mundu.

SHRI V. SATHIAMOORTHY : But you are wearing here Safari and you are saying that your traditional dress is
Dhoti.... (Interruptions)

of the same family, we culturally differ. Hence, by language, each and every State has got a different culture.
Each and every State has got their own regional language, their own State Official language.

Sir, here the plea of this Government, the plea of this BJP... (Interruptions)
SHRI SATYA PAL JAIN : Your culture differs with the size of the Dosa... (Interruptions)

Satya Pal Jain and others from the Treasury benches... (Interruptions)... Shri Jain, it is the most sensitive subject.
If you want to play in the language issue, definitely India will not be integrated. It will be disintegrated. Take it
from me... (Interruptions)

MR. CHAIRMAN : Do not react to them. Please continue.

language is a peculiar weapon, the most sensitive weapon. You know, what happened in Pakistan. Pakistan was
divided. Pakistan was disintegrated from India on the basis of religion. But religion has not integrated them
together. What made them to divide into Pakistan and Bangladesh 1s simply "language'. In Pakistan, their
language is Urdu and in Bangladesh, their language is Bengali. It is because of the issue of official language
only that the nation had been divided into two.

You take, for example, Malaya. Malaya was divided into two nations -Singapore and Malaysia. Previously, it
was Malaya. In Singapore, their speaking language, their official language is Chinese while in Malaysia, their
speaking language 1s Malaya.

MR. CHAIRMAN: Please conclude now.

me to conclude.

MR. CHAIRMAN: You have already taken double the time that was allotted to you.

MR. CHAIRMAN: Please be brief and conclude.

States. Ugoslavia disintegrated into four States -- Serbia, Croatia, Bosnia and Macedonia. Czechoslovakia
disintegrated into two countries -- Czech Republic and Slovakia. All the disintegration took place because of the

language issue. But Germany has been integrated. West Germany and the East Germany have integrated
themselves into one country--Germany. It 1s because of the language only, German.



SHRI SATYA PAL JAIN : What did you do when your were the Minister in the UF Government? ...
(Interruptions)...Your Government did nothing when you were the Minister... (Interruptions)

advanced by the Congress party, said:

"It is in your (Congress) Election Manifesto that you will use Article 356 against Bihar, if come to power. And,
we have done this."

Sir, the Congress had told in public that "if they come to power, they may use Article 356 for Bihar as well as
Uttar Pradesh.'

But cleverly Shri George Fernandes said: "You only asked for using Article 356. So, we have dismissed Bihar
Government." What happened to Uttar Pradesh? He has not used Article 356 against U.P. But one thing. What is
happening now clearly shows that hereafter nobody in India, whether they or x or y or z on the Treasury
benches, may not have the guts to use Article 356 against any State in India.

Coming to minorities, Christian minorities are always on the attack.
MR. CHAIRMAN : Your Party has six minutes. Now you are going to consume three times of your Party time.

Churches were attacked. The social worker, Shri Graham Stains and his two young children were burnt. This is
not only happening in that particular State. It is a day to day happening in Gujarat, UP, Maharashtra and Orissa.
The Government 1s doing nothing to stop the menace.

There are atrocities on Harijans. Prime Minister visited the affected area. He said that the question of conversion
has to be reviewed and has to be discussed once again. (Interruptions) Shri Satya Pal Jain, you can understand
the mindset of the BJP. They are very much against minorities. Article 25 of the Constitution says that
professing, practising and spreading religion is permissible in India, whoever it may be. But what is happening
now? Prime Minister wants to have a review of this issue. Home Minister is not at all looking into the state of
affairs. In this case, | want to politely say that it is not a Christian issue. It is not a Muslim issue. It is totally a
political issue on the part of BJP. If you allow the BJP which is a Fascist Party, a day will come on the issue of
minorities, of language, this Government will disintegrate the entire nation and hence this Government should
pack up things and go.

(Interruptions)
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PROF.SAIFUDDIN SOZ(BARAMULLA): He should give the name of the document.

SHRI MOHAN RAWALE (MUMBAI SOUTH-CENTRAL): This is from the "Growth and Distribution of
Population'. ... (Interruptions)

PROF. SAIFUDDIN SOZ (BARAMULLA): He should give the name of the document from which he is
quoting. ... (Interruptions)

wutd 7Etsd (1. THEw we f67) e A aar difee)

SHRI MOHAN RAWALE (MUMBAI SOUTH-CENTRAL): If you want I will give these papers document to
you. It is from "Religious Freedom and Conversion in India'. This is a Government of India report on "Growth



and Distribution of Population by Major Religions in India'. The figures are from the Census of India, 1961;
Census of India, 1971; Census of India, 1981; and Census of India, 1991.
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>SHRI N. DENNIS (NAGERCOIL): Sir, on the Motion of Thanks to the President's Address, I wish to make a
few points. In accordance with the Constitutional practice and procedure, the hon. President has made a
customary Address to the Members of both the Houses of Parliament.

The Government has not brought out any concrete plan and programme for the solution of various problems
faced by the country. The optimistic statement of the President has to be translated into action. The credibility of
the Government would be measured and judged only by its performance and achievements. This Government
failed on all fronts during the last 11 months. Parties with different ideas and ideologies and different election
manifestoes have joined together to form the Government. Thus, they face difficulties to arrive at collective
decisions on matters of national interest. A lot of time is taken to patch up their differences and arrive at
decisions. They lack united stand. The problem of this vast country is the problem of 100 crores people of this
wide and vast country.

People are facing several problems like poverty, unemployment, shelter, public health, water illiteracy and
population explosion. Concrete policies and programmes have to be evolved to tackle all these problems. The
industrial growth has declined as also the investment in the industry. There is rise in the prices of essential
commodities. The prices of PDS items have also increased. There is also an increase in the prices of LPG,
wheat, sugar, etc. They have failed in all the sectors, except the agriculture sector.

In para 50 of the President's Address, it is stated that the Sri Lanka. I wish to point out here that cash crop
planters of Kerala, Kanyakumari District and of some other places are severely affected by this agreement. It is
because there is import of certain items like rubber from Sri Lanka and Malaysia. Due to this, there is a crash in
the price of rubber. As planters are severely affected due to low prices of rubber, so tapping is not done by them.
So, a rectification has to be made in this matter so as to enable the planters to get suitable prices for the rubber
and other cash crops.

Sir, ours is a multilingual, multi-religious and a multi-ethnic society. We have to preserve unity in diversity, and
integrity of the nation. As per the provisions of the Constitution, one has the right to profess, practice and
propagate religion. It is the Constitutional right of every citizen of this country.

The President has stated that the Government is committed to the principles of secularism. The sentiment
expressed by the President is welcome. But follow up actions practice and other happenings in this regard are
different.

The recent tragic incidents in Orissa, Gujarat, Madhya Pradesh and other States would show that there is a
wound in the principles of secularism in the country. There are incidents of attack on Christians and their
institutions, schools, dispensaries and also Churches. The Bibles were burnt and the new testaments were also
burnt. Nuns were gang-raped. The religious priests were massacred. The Australian missionary, stances who was
a doctor of leprosy, and his two sons were murdered while they were sleeping in a van. These crimes were done
in the name of a religion, i.e., Hinduism which preaches and expected to practice tolerance. But these atrocities
cannot be hidden from the world because there are press reports. These atrocities were condemned by Australian
Government and also the other Governments world over.

In my native village, we have been living together with full peace, harmony and with perfect co-existence. The
religion should not divide us, rather it should unite us for the constructive effort and contribution.

A proposal is made for the debate on conversion. I would like to say that at the time of framing the Constitution,
these aspects were fully debated.

There is a constitutional provision to profess, practice and also propagate his or her religion. The propaganda
that there is a large scale conversion to Christianity is a misconception and it is wrong. In 1961 census, the
percentage of Christians in the country was 2.4. But as per 1991 census, the percentage has declined to 2.32. So,



this large scale propaganda is a misconception. In spite of the fact that Christianity was here right from the first
century, from the time of St. Thomas and 300 years of British rule, the percentage of christians is only 2.32 per
cent. The contribution of Christians in the fields of education, health and social service is very high. This is not
done for the sake of conversion but it is with service motive that these contributions are made.

Protection of minorities is protection of secularism Democracy and also unity and integrity of the country. So,
strict action has to be taken against the culprits. The Government has to preserve the Constitutional rights of the
minorities also and make them feel that they are secular in this country.

Regarding our relationship with foreign countries, we should have a united stand and our national interest is
more important. The Lahore visit of our Prime Minister is a welcome step. But nothing concrete has emerged out
of this visit except the reiteration of the spirit of the Simla Agreement but it is unfortunate that on the date of the
declaration of peace, 25 innocent persons were massacred by terrorists in Jammu and Kashmir. There is no
progress in the solution of Kashmir problem and other outstanding problems of these two countries. We have to
maintain good relationship with our neighbouring countries and other countries so as to enable us to cut our
Defence expenditure as is done by Japan.

Sir, there are one or two more points which I would like to speak on, if you would allow me.

Regarding Pokhran nuclear test, it is stated that it is an achievement of the Government but the outcome 1s that
there was counter-nuclear test by Pakistan and western countries rose against us and imposed sanctions against
our country. Thus, we face economic and other problems.

About family planning programmes, we have to implement it effectively. Because of explosion of population,
our developmental activities are not progressing. I would like to elaborate on that point but due to paucity of
time, I am not doing so. But as far as Tamil Nadu is concerned, my friend has stated that due to strict
implementation of the family planning programme, the Previous 41 parliamentary seats constituencies are

reduced to 39 Constituencies. But it is understood that two or three Constituencies would be reduced in the
coming delimitation exercise. So also is the case with Kerala. I would like to say that instead of giving
incentives. There is punishment in possibility for reduction of seats. That has to be stopped and protected. At
least, the present position of 39 seats has to be continued in respect of Tamil Nadu and in respect of Kerala and
other States which have effectively implemented the Family Planning Programme, their present position has also
to be maintained.

With these words, I conclude.
>MR. DEPUTY-SPEAKER: Now, [ call Shri B.M. Mensinkai to speak.
... (Interruptions)

MR. DEPUTY-SPEAKER: I am calling out the names of those Members whose parties have not participated in
the debate.

PROF. SAIFUDDIN SOZ : Sir, my name is there.
MR. DEPUTY-SPEAKER: Yes, your name is also thee. Major parties have almost exhausted their time.
Shri B.M. Menasinkai, please proceed. I will give you five minutes.

SHRI B.M. MENSINKAI (DHARWAD SOUTH)*: Mr Deputy Speaker Sir, I rise to support the Address
delivered by the Hon'ble President of India to both the Houses of Parliament on the 22nd day of February, 1999.
While supporting the Address I would like to give some valid and very important suggestions to the Government
of India through you Sir.



Our Prime Minister Shri Atal Behari Vajpayee visited Lahore by bus very recently and he has spread the
message of universal brotherhood. I am very happy about this visit of our Prime Minister. I request the Prime
Minister to visit Bangladesh also to spread the message of peace and harmony.

The principle of Britishers was to divide and rule. The formation of Pakistan and Bangladesh is the result of the
policy of the British rule. Now, our Prime Minister's responsibility is to bring these countries together and to
create a congenial and peaceful atmosphere all around. By doing so there will be a huge reduction in the defence
expenditure. This amount can be utilised for the upliftment of poor people of this country.

More than 70% of our population consists of cultivators and they live in rural areas. They should get scientific
remunerative prices for their produce. This fact has been highlighted at para No. 19 of the President's Address. I
thank the Hon'ble President for this. There is no mention in the Address about deteriorating values of life due to
faulty system of education in the schools and colleges. The Centre has to concentrate on good education. Girls
and boys should be given compulsory education upto higher secondary stage. Women should be preferred for the
posts of teachers.

going on in the House. But there i1s no Cabinet Minister present in the House now.

* Translation of the speech originally delivered in Kannada.

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS, MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF
PLANNING & PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): Mr Deputy-Speaker, Sir, one
Cabinet Minister, Shri Kashiram Rana is very much present here. (Interruptions)

MR DEPUTY-SPEAKER: Please resume your seat.
... (Interruptions)

MR DEPUTY-SPEAKER: Shri Baalu, there are as many as four or five Ministers present in the House. Please
do not interrupt him. We do not have time.

sitting monotonously here.
SHRI RAM NAIK: Sir, a dull House has been converted into a lively one by him. We must thank him for that.
MR DEPUTY-SPEAKER: It is lively now. Shri Mensinkai, please continue.

SHRI B.M. MENSINKAI (DHARWAD SOUTH): Mr Deputy-Speaker, Sir, Shri Baalu raised a point regarding
population control. I have moved an amendment on that issue. We should establish a system of education in
schools and colleges where moral values are imparted to our younger generation.

Women are demanding for 33% reservation in the State Assemblies and Parliament. In fact they should demand
for 50% reservation as they constitute 50% of the total population of the country. In fact, our leader Shri
Ramakrishna Hegde introduced this idea of reserving 25% seats in the Panchayat in the year 1983 and later it
became an Act in the year 1987 in Karnataka state when he was a Chief Minister.

Ours is a secural nation and we have the right to freedom of religion in our Constitution. I would like to suggest
an amendment here. Instead of "freedom to practice and propagate religion" it should be "freedom to practice
religion". If this 1s not done, conversion would continue and communal disturbances including killings may also
continue.

Sir, I have suggested 8 amendments to the President's Address. Since all these items have been incorporated in
the national agenda of our ruling party, I withdraw them and wish that my proposals will be considered by the



Government for implementation.

The Government of India should implement austerity measures very rigidly. It should immediately check huge
and unnecessary expenditures particularly in Government offices.

Mahatma Gandhi preached and practiced simple living and high thinking. We should follow the path showed by
the father of our nation. His policy regarding prohibition of liquor consumption should also be implemented
strictly throughout the country. Lakhs of families in each State can be saved from ruin by introducing
prohibition. The introduction of credit cards to farmers is an important achievement of the Government.

The task force on infrastructure, set up under the aegis of the Planning Commission has finalised the blueprint
for the construction of a six lane National Integrated Highway Project with an East-West corridor linking Silchar
to Saurashtra and a North-South corridor linking Kashmir to Kanyakumari. This is another achievement and I
congratulate the Government for this.

Ganga and Brahmaputra rivers should be linked Southern rivers and the water should also flow towards southern
rivers. In fact it is late Shr1 Morarji Desai who proposed this idea when he was the Prime Minister of India. The
Centre should make an earnest effort in this direction.

HON. DEPUTY-SPEAKER: Mr Mensinkai, please conclude.
SHRI B.M. MENSINKALI: Sir, I will take two, three, four minutes and conclude.
HON. DEPUTY-SPEAKER: You take two minutes. Please continue.

SHRI B.M. MENSINKALI: Sir, I am constrained to say that the President's Address has not highlighted the
importance of judiciary. Justice delayed is justice denied. Thousands of cases are pending in almost all courts of
this country. The poor people are finding it almost impossible to come to the courts. The Goernment should take
immediate measure to solve this problem by amending procedural laws.

The allocation of funds is faulty. A meagre amount is allocated to villages even though 70% of the population of
our country lives in rural areas. There should be equal distribution of funds and at the village level this should be
done through Panchayats.

Population explosion is another major hurdle for the progress of our country. This affects the planning process
and thereby increases poverty of the people. This aspect has been included in the national agenda. Stringent
measures have to be taken by the Government to check the increase in population with immediate effect.
Otherwise very shortly our country's population would touch 100 crore mark.

There is rampant corruption in administration and public life. This would definitely affect the values of life of
the community and it increases the gap between rich and poor. The Government should find immediate solution
to wipe out this menace. The Government should amend the Constitution if necessary.

Another menace which is spreading like cancer in our country is lottery ticket. I am sorry to mention that there is
no mention in the address about banning lotteries throughout the country to improve the moral values of life. I
urge upon the Government of India to ban the sale of lottery tickets throughout the country without any further
delay and to save the lives of crores of poor people who have become mad after the lottery tickets.

Sir, I thank you very much for giving me an opportunity to speak and with these words I conclude my speech.

>PROF. SAIFUDDIN SOZ : Mr. Deputy-Speaker, Sir, in the President's Address, I found that three areas were
not focussed which, I consider, are very important. Before I go into the problems of the State of Jammu and
Kashmir, I would like to highlight those three areas which have not been focused in this Address. The first one
18, judicial reforms have not been given any focus. Justice, in this country, 1s the costliest thing for the common
people and thousands of cases are piling up in various courts. The President himself was concerned about it and



in a seminar he said that he was feeling concerned about the large number of cases that are piling up in courts, in
the lower courts, in the High Courts and in the hon. Supreme Court of India.

In this Address, I saw that the problems in the Judiciary are the reforms that the law-givers must think have not
been in focus.

Next is the population. Population explosion has taken place. I wish those well who were born all these years
and up to this moment. Our resources are very vast. But since we do not have economic democracy, maybe 20
per cent of population - children belonging to that strata of population - can enjoy an egg in the morning with the
breakfast. But the 80 per cent of the population go without that. There is no breakfast for the children of India. In
fact, no studies have been conducted to look into the layers of poverty. And this poverty is basically born out of
terrible explosion of population. This has not been in focus.

I wish my friend from Shiv Sena in Maharashtra well. He was quoting from a document that has been prepared
in the Library. It was somebody's article. In fact, he did not quote it. I will not go into debate. But, for his
information, he should know where the population explosion has taken place in recent years. That means for the
last two decades the population is continuously increasing in areas known as the Hindi-belt. In Madhya Pradesh,
Rajasthan, Bihar and Uttar Pradesh, the rate of population was the highest.

It should be no surprise to this august House that Kashmir is a Muslim majority State. We are just close to
Kerala so far as family planning is concerned. Population explosion is a terrible thing in the Hindi-belt or the
cow-belt. You refer to them like that. So, we must focus our attention. I will invite Shri Mohan Rawale to have a
discussion on that. He was quoting figures here only to suggest that the Muslim population was increasing or the
Christian population was increasing. It is a misleading thing.

As per the Constitution of India, we were to universalise education by 1960. We have failed miserably. We are
entering 2 1st century with a very large section of population who will be 1lliterate. It is because the drop-out rate
in schools is enormous. This House has neglected universalisation of education. I am saying it with a sense of
responsibility because I am here for the fourth time. There was a recess for me. For one term, I was in the Rajya
Sabha. But I have noticed that the Lok Sabha has neglected education. There are some gimmicks in the Budget.
But the real thing is: Does India want to universalise education? I have seen it in the Budget proposals and in
this Address also. The answer is 'no'. We are not serious about universalisation of education. If this Government
or this House wants to do something tangible for the downtrodden and the poorest of the poor, it is education,
the universalisation of education.

Now, I found the three things, which I said, missing in this esteemed Address. | want to invite the attention of
this House and particularly the Treasury Benches to what is happening in Jammu and Kashmir State. There was
no mention in this Address about the self-rule or the autonomy within the parameters of the Constitution of
Inida. We must not feel too much happy. We are happy that militancy has been controlled in the State of Jammu
and Kashmir. | would like to caution my respected sister, Shrimati Sushma Swaraj, who is not here. She took all
the credit for normalisation of the situation in Kashmir. She took credit for the BJP. I have no quarrel with the
BJP on that. Let the BJP Government take credit where it belongs to it. I gave the credit to the hon. Prime
Minister for normalising relations between India and Pakistan.

He was very serious about it. He continues to be very sincere about it. For the normalcy that has come, some
credit must go to the people of Kashmir, and the armed forces. But the people of Kashmir who have rejected
atankwad wholeheartedly, there was no mention in her speech about them. When she gave credit to the BJP
Government, she should have given some credit to Dr. Abdullah. Anybody can have any number of differences
with him but he fought a battle, his party fought a battle and we got normalcy. Along with normalcy, we must
think how to resolve the crisis. There is no dispute on annexation. It does not behove people to say all the time
that Kashmir is atoot, Kashmir is an integral part of India. Yes, it is an integral part of india. There is no
compulsion for a Maharashtrian or for an Andhrite to say that Maharashtra or Andhra is an integral part of India.
You must have conviction, not by just saying that it is an integral part of India.



The people of Jammu and Kashmir joined the Union of India for good. We are as much an integral part of India
as Maharashtrians, as Andhrites, as Tamilians or as people of any other State. As far as autonomy is concerned,
we have a dispute with the Central Government, and not with the people of the rest of the country outside
Jammu and Kashmir State. So, the urges of the people of Jammu and Kashmir must be answered well in time.
There is a lot of room in the Constitution. Shri Narasimha Rao, when he was the Prime Minister, made a
statement in the Upper House, the Rajya Sabha, "Short of giving azadi, sky 1s the limit within the Constitution of
India". So, the people of Jammu and Kashmir want accommodation with the parameters of the Constitution of
India. They should not be denied that. That should be gone into by this Government, and by stalwarts from all
other parties.

Then, I found another thing missing in the Address. The President did not talk of migrants, particularly, the
Kashmiri pandits. They are refugees in their own country. It is not a joke to be a Member of this august House.
How long will you give these arms? You can increase the number of arms from 1800 to 2500 which is not a
solution to the problem. This House is the last hope of the people of India and the last hope for the people of
Jammu and Kashmir State. You must devise a method whereby Kashmiri pandits - because there are muslim and
other migrants also - who have become refugees in their own country must get back to the Valley of Kashmir, to
their homes and hearths with dignity. That dignity can come only when this House ensures their security. But
this Address did not focus attention on that problem.

Then, Mr. Deputy-Speaker, Sir, there are a numberless people who have become orphans. There are numberless
people who have become widows. There is a village near Kangan where there are only three men, the rest of the
people are either women or their children. This Government would be well-advised to institute a survey and see
what 1s the number of orphans, what is the number of widows, where are the places where they live, and what
are their problems. There is a Rehabilitation Council in Jammu and Kashmir State. That had been instituted for
those children who have become orphans at the hands of the militants. I had raised a question in this House
regarding the orphans, the widows, and their children. There are sons and daughters of even militants also who
were killed. We cannot differentiate or discriminate between the children of the people of Jammu and Kashmir
and the children of militants. They are our children. They are orphans. This Government must go into this
question and provide adequate funding for rehabilitation of orphans and widows of Jammu and Kashmir State,
for their sustenance, and for their future security. This problem has not been recognised.

Now, there are some specific problems. I did not hear when Mufti Mohammed Sayeed was speaking.
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I will raise this issue when the Budget is there. I wish Shri Sinha were here but some senior people are here and
they can bring this to the notice of the hon. Prime Minister, to the hon. Home Minister and to the hon. Finance
Minister.

There are more than two lakhs of educated youth who are unemployed. There is no mention of that in this
Address and they are not bothered about it. Pakistan used our educated youth to become fodder of across border
militancy. The Government should take notice that we have more two lakhs of educated unemployed youth.
Kashmir 1s a very small place and we have more than two lakhs of educated unemployed people. They should
not become fodder for any mischief from across the border.

We have tremendous potential for hydraulic power and this Government refuses to provide counter guarantee, so
that we could produce more energy. This should not have happened. If Mufti Saheb were here, I would tell him
that yes, the Central Government has created a difficulty which is broadly known as financial crunch in Jammu
and Kashmir State. It should not have happened. I am told that even the PTV is doing the drama on their
Television. Why did this Government create that situation?



The financial crunch has touched the lowest of the low levels when there was no pay for the staff of so many
Departments. For the Karamcharis of so many departments, the pay was not available -- not for one month but
for four months. That was the depth of the financial crunch. Why should this happen?

Some projects were there. Shri Baalu had raised a question that there was no Cabinet Minister presented in the
House. But I spot Shri Rana sitting in the House. So, it is Shri Rana's duty to report it to his senior colleagues.
There were two prestigious projects. One is a rail project that they would take rail to Jammu and Kashmir. Shri
Deve Gowda laid the foundation stone at two or three places. Then Shri Gujral went there and laid foundations
at two or three places. Those stones are there but the rail is not moving beyond Udhampur. It has not even
moved to Udhampur. I have heard it. It must be painful to Shri Chaman Lal Gupta and his other colleagues that
it has not gone to Udhampur for the last fifteen years. They are not to blame for that.
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MR. DEPUTY-SPEAKER: Maj. Gen. Khanduri, please do not provoke him, otherwise he will continue for some
more time. There will be a problem then.

PROF. SAIFUDDIN SOZ : A project was prepared by the Government of India. I hope he would realise that
Shri Deve Gowda was also the Prime Minister of this country, so was Shri Gujral. They approved a scheme
within a sum of Rs.2,500 crore. The Government can take a rail and spend this money within a matter of four
years, five years or six years. But they cannot say that they would take the rail there, and that this was their
intention and never fix a time schedule for that.

What is happening? I am not going into the details. A sum of Rs.200 crore was provided initially in the Budget.
After two-three months, a sum of Rs.125 crore was slashed down. By the time I am speaking to you, Rs. 75
crore were not spent. My hunch is there, Shri Nitish Kumar will say when I raise this question. It is less than
Rs.40 crore that were spent on the acquisition of land.

I raised a question. If you spend Rs.100 crore annually, what is the time span for taking rail to Kashmir? You tell
me. The people of Kashmir are very eager that rail should come there. They offered their land. They want to
welcome the rail in the Valley and the rail is very important. If people are interested in real integration then the
rail must move from Srinagar to Delhi everyday. There is no goal and this Government is dragging its feet on
that. That is dangerous.

Mr. Deputy-Speaker Sir, since you are about to ring the bell, I will not go into details.
MR. DEPUTY-SPEAKER: But the fact is that the time allotted to you 1s over.

PROF. SAIFUDDIN SOZ : There is another project. Shri I.LK. Gujral had committed a sum of Rs. 291 crore for
conservation of the Dal lake. Now, this Government 1s dragging its feet even on that. That is the world famous
lake and it attracts tourists. If income is generated through tourism, the major share will go to the Central
Government and it will not go to the State Government. Sir, the Dal project is also in a shambles. I raised it in
the "Zero Hour' also. So, we have so many problems.

Sir, a very wrong signal has gone to Kashmir. I would urge the hon. Ministers who are sitting here along the side
of Shri Kashiram Rana that they carry this voice to the hon. Prime Minister of India, the Home Minister and the
Finance Minister that a very wrong signal has gone to Kashmir that this Government is not interested in the
economic development of the State of Jammu and Kashmir and particularly, the Kashmir Valley because the Dal
project is there and rail is wanted in Kashmir. If you are wanting rail there and if you are wanting to conserve the
Dal project, it will be a credit point to you; wherever you are in credit, everybody will give you the credit
wholeheartedly. So, Dr. Abdullah deserves your compassion and your support but as of now, the financial crunch
has left him high and dry. If you want that the State Government should not perform due to financial crunch and



that is your national interest, you can continue this attitude. But tomorrow if the Finance Minister rises in his
seat, he must give a new signal to Kashmir and give a commitment to Dr. Abdullah and his Government that
they will help the State Government to overcome the difficulty in finance.
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SHRI P. UPENDRA (VIJAYAWADA): Sir, this 1s a normal tradition that when such a debate takes place on the
motion of thanks on the President's Address, the hon. Prime Minister is used to sit always. That was the tradition
of this House. If not the Prime Minister, maybe at least one or two senior Ministers used to sit. (Interruptions). I
am not telling the rank or anything.

MR. DEPUTY-SPEAKER: The Minister of Railways is here; the Minister of Textile is here.
... (Interruptions)
SHRI P. UPENDRA : But it is for the first time that we are seeing this kind of a thing. (Interruptions).

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS, MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): Sir, I must respond. As it is,
yesterday, the hon. Prime Minister was here for a long time. Now, the Cabinet Minister 1s here. But if you see
your rank, your Leader is not here, your Deputy Leader is not here. Why? Are they not supposed to take part?



(Interruptions). One has to be pragmatic. What is this going on? (Interruptions). There are no senior or junior...
(Interruptions).

SHRI DADA BABURAO PARANIJPE (JABALPUR): Sir, I would like to know whether I will get a chance or
not. (Interruptions).

MR. DEPUTY-SPEAKER: Shri Paranjpe, you will have to sit late. Please resume your seat. I will call you
whenever your chance comes. Please cooperate with me. I am going according to the time available.

... (Interruptions)

SHRI DADA BABURAO PARANIJPE : But not according to the seniority of that list. (Interruptions).
MR. DEPUTY-SPEAKER: No, I have got my own priority. Accordingly, I am going.

... (Interruptions)

>SHRI RAGHUVANSH PRASAD SINGH (VAISHALI): Mr. Deputy Speaker, Sir, President's Address is the
policy and statement of the Government.
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SHRI E. AHAMED : All parties have been given enough time but when the turn of the small parties comes, you
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MR. DEPUTY-SPEAKER: Shri Ahamed, you will also get your chance accordingly. You are not going to be
discriminated against.
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>SHRI E. AHAMED (MANIJERI): Mr. Chairman, Sir, the President's Address is not only disappointing, but it
does not deserve any comment not only from the Opposition but also from the treasury benches. I know all the
Members are now supporting it. The eleven month old Government under BJP has shown nothing but its
incompetence and inefficiency in dealing with the problems facing the common man. The Government has
absolutely no right to blame or to take exception of the Opposition parties. Under a democracy and under the
Constitutional provision, it is the duty of the Opposition to oppose, expose and depose the Government which is
in power.

But the Government should also bear in mind that it gets more cooperation from the Opposition than from its
own allies. Had your allies been associating or cooperating with you, you would not have been put to such a
pathetic position. When the BJP was in the opposition, the slogan they shouted all the time was -- especially the
present distinguished External Affairs Minister, Shri Jaswant Singh was shouting this slogan -- probity and
accountability. Where is probity and accountability so far as this Government is concerned?



Here, you make the President to speak and I quote:

"Parliament, as the country's apex elected body and beacon of the world's largest democracy has the greatest
responsibility to channel the national energies towards these efforts."

This Parliament is the beacon of the world's largest democracy. It has a very great responsibility. Have they
given any consideration or respect to this Parliament? What is happening? Everything is conveyed through the
Media. Even if you dismiss the Chief of the Naval Staff, we have to read it in the newspapers and learn it from
the Media. The Minister of Defence has not even the courtesy to come to this House and say what he has done.
Is this the respect that he shows to the Parliament of this country? Is this the responsibility that he has fulfilled
towards the country? Till the Members of the Opposition raised it, the Minister of Defence did not utter a single
word in this apex elected body. Is this the way they are showing their probity and accountability to the people of
this country?

All of us know the fashion in which they take decisions. After imposing President's rule in Bihar, the great
leader, administrator, the Prime Minister, the Minister of Home Affairs, the Minister of Defence - and even Shri
Nitish Kumar also joined them - took a decision: "The Governor 1s a political man; we want an apolitical
Governor.' If you want an apolitical Governor, you should appoint somebody else. But what did they do? The
spokesman of the Government and the Minister of Home Affairs went to the Press and announced that they were
going to change the Governor. Why was it done? Presumably, the Minister of Home Affairs may have intended
to give a signal to some of the people who were keeping a hidden agenda. The Governor who came here with his
bag and baggage has been sent back. Is there any instance in independent India where a Governor has been dealt
with in this manner, where a State has been dealt with in this fashion? What is their probity and accountability?
Is this the manner in which they are going to treat the democracy of this country? This Government has neither
probity, nor accountability, nor respectability and nor even the responsibility to the people.

I would like to say that I am a member of a minority community. My party is also representing a minority
community. We are proud of it. We do not want to hide anything. Our record is very much open and transparent.
For the last fifty years, my party has been working for the well being of the largest minority community in the
world, not only in this country, the Muslims. What is the manner in which they have dealt with the Muslims? Is
it not a fact that the Bajrang Dal and the BJP - please do not get angry with me - are responsible for all these
things? The hon. Minister of Home Affairs is a good friend of mine. I also have personal respect for him. He
cannot always believe that he is the old President of the BJP who has taken the rath yatra. He has now occupied
the position of the Minister of Home Affairs. The constabulary is under his command; the security forces are
under his command. He publicly says, "I know Bajrang Dal; they are not like that." What is the signal that he has
sent? When Shri Khurana was holding the position of a Minister, he did say something about the Bajrang Dal. I
do not want to deal with that because it is now seized by a Judicial Commission. I am going to refer to it but I
would like to ask the hon. Minister of Home Affairs how he can give a good conduct certificate to a body on
which aspersions have been cast by the Media, officials and everybody. ... (Interruptions)

I do not have time but I would like to refer to what has been compiled by one of the leading weeklies of this
country, Frontline in its issue dated the 12th February, 1999. How many attacks have taken place on minority
communities - Christians and Muslims - in Gujarat, Maharashtra, Orissa and all other places? There is no need
to list out all the incidents. [ myself know what happened in Gujarat. ... (Interruptions)

MR. CHAIRMAN : You have only one more minute to conclude.

SHRI E. AHAMED (MANJERI): Sir, enough time has been given to everybody. At least in fairness, I should be
given some more time.

Nobody has mentioned these things here. I was in Gujarat after the attack on minorities on the 15th August when
the country was celebrating the Independence Day. People of Sanjeli, people of Randhikpur and people of
Nadiad and people of Umerpada had been attacked. I visited those place. Their houses had been ransacked.
These things happened in numerous other places also. In Randhikpur alone, 400 persons belonging to my
community had to flee their places. I went to the Home Minister. What happened thereafter? In Sanjeli, the



police had to resort to 50 rounds of firing to control the mob that had collected there. They had ransacked the
houses. At the same time, there was a ray of hope, that is, those who were attacked had been supported by no
less a person than a member of the Hindu Community, a former sarpanch. That is India! He came and told me
what his fellow-Hindus have done. I do not want to blame all Hindus. I only want to blame the ultra-communal
elements who have no courtesy for the minority community in this country. One cannot treat the minorities as
second class citizens. Whichever country that had persecuted the minorities, whether it is France, whether it is
Spain or whether it is Germany, they had been relegated and alienated from the comity of nations. That is what
we have in this country.

How many places of worship of Christians had been burnt? In Kapadvanj near Gandhinagar, there were two
instances where bodies of Christians were exhumed.

MR. CHAIRMAN : Shri Ahamed, please conclude. ... (Interruptions)

SHRI E. AHAMED : I want to say that in Maharashtra, the Shiv Sena Government sacked many people from
there. ... (Interruptions)

SHRI HARIN PATHAK (AHMEDABAD): What is being said here is totally distorted. ... (Interruptions) Will
you please tell me the name of the place in Gandhinagar? ... (Interruptions)

MR. CHAIRMAN: Shri Harin Pathak, please take your seat. ... (Interruptions)

SHRI HARIN PATHAK : Sir, he cannot speak anything and everything here. He cannot make any sort of
allegation against anybody here. Will he name the place in Gandhinagar where it happened? Not a single
incident has been reported in Gandhinagar. ... (Interruptions)

[SHRI E. AHAMED : Okay, do not worry. I will tell you. ... (Interruptions)
MR. CHAIRMAN Nothing will go on record except what Shri Ahamed says.
(Interruptions)*

MR. CHAIRMAN: Shri Ahamed, please address the Chair.

SHRI HARIN PATHAK : Sir, when a motion was moved by Shri Arif Mohammed Khan under Rule 193, I
clarified the position, that such incidents never had taken place at Gandhinagar. ... (Interruptions) It is a total
distortion of facts which is being said here. It cannot go on like this. ... (Interruptions)

MR. CHAIRMAN: Shri Ahamed, please conclude.
SHRI E. AHAMED : Sir, my time has been taken away by him. So, I may be given some more time.
MR. CHAIRMAN: No. Please conclude.

SHRI E. AHAMED : Sir, [ want to say only about this country. In Maharashtra, in the name of Bangladeshis, the
Shiv Sena people sacked the Bengalis and sent them out. At the border, an Opposition MLA from the RSP, Shri
Ghosh came and told that they are my countrymen and I will not allow them to go. That is India that we have!

MR. CHAIRMAN: Please conclude.

SHRI E. AHAMED : I would like to say that we cannot live in isolation. We have to live together.

*Not Recorded.



MR. CHAIRMAN: Shri Ahamed, please take your seat. ... (Interruptions)

SHRI HARIN PATHAK : Shri Ahamed, will you please yield for a moment? ... (Interruptions) Will you say
something about the thousands and thousands of Pundits from Kashmir who have been thrown out of their
houses? Will you say something about the burning of their houses? Are you going to say a single word about
them? In the last 12 years they have been harassed. Are you going to speak a single word about these things? ...
(Interruptions)

MR. CHAIRMAN: Nothing will go on record.
(Interruptions)*

SHRI E. AHAMED : In many places in our country, minority Muslims and minority Christians had been killed.
... (Interruptions)

SHRI HARIN PATHAK : Are you going to speak about the minorities in Kashmir? ... (Interruptions)
MR. CHAIRMAN: Please take your seat.

SHRI HARIN PATHAK : Sir, he does not have any tears for them in his eyes. He 1s shedding crocodile tears. ...
(Interruptions)

MR. CHAIRMAN: Please resume your seat, Shri Ahamed.

SHRI E. AHAMED : Sir, I have real tears and not crocodile tears. ... (Interruptions)

MR. CHAIRMAN: Please take your seat. I have already called the next Member to speak. ... (Interruptions)
SHRI E. AHAMED : Sir, I am concluding.

The Government cannot treat the minorities as second class citizens. It would be resisted. They are the people of
this country. They are born in this country, they live in this country and will die in this country.

I support the Prime Minister's Lahore visit. That was a positive, realistic and pragmatic step. The Prime Minister
deserves congratulations and compliments for his courageous decision to go to Lahore. The Pakistanis should
realise what the Prime Minister has said when he visited the Minaret of Pakistan. The Prime Minister said that
prosperity and unity of Pakistan is in the best interests of India. That itself is a no-war pact. ... (Interruptions)

MR. CHAIRMAN (SHRI BASU DEB ACHARIA): Shri Ahamed, please conclude. Otherwise, nothing will not
go on record.

... (Interruptions)

SHRI E. AHAMED (MANIJERI): I hope the Pakistani leadership would definitely respond favourably and also
positively to the initiative taken by the Prime Minister of India. ... (Interruptions)

MR. CHAIRMAN: Please wind up. Nothing will go on record.
... (Interruptions)
SHRI E. AHAMED (MANJERI): With these few words, I conclude.

>
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"The termination of credit and guarantees by US. TDA Grant pending - two million dollars. Exim guarantees
pending - four billion dollars; lending will be struck. The rest is notional based on proposal on interest shown.
OPEC potential insurance and finance 10.2 million dollars notional interest; cost rise for US partners in big core
sector projects."
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"The United States, Japan and certain European countries (other than the United Kingdom and France) have
announced suspension of bilateral aid. Such aid, as promised in the course of the last meeting of the Aid India
Consortium, amounted to about three billion dollars and a similar amount was expected this year. However, this
year's meeting which was scheduled to be held in Tokyo in June has been suspended because Japan has refused
to play host following the blasts and no other country has been willing to host either. Japan is India's largest
bilateral donor with annual commitments exceeding 1.5 billion dollars."

There are a number of countries....(Interruptions)
MR. CHAIRMAN : Please conclude. You have already spoken for seven minutes.

SHRI MOTILAL VORA : I am apprising this Government for their knowledge as to what are their shortcomings
in the last nine months and the Government has not given any attention to them.

MR. CHAIRMAN: Kindly conclude. We would have to accommodate all the Members.

SHRI MOTILAL VORA : Yes, Sir. I would agree that we should accommodate all the Members.
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MR. CHAIRMAN: Why are you interrupting? He is not yielding.

... (Interruptions)

MR. CHAIRMAN: Nothing will go on record except the speech of Shri Motilal Vohra.
(Interruptions)*

SHRI MOTILAL VORA (RAINANDGAON): I am not at all yielding. I am giving all the details here...
(Interruptions) Sir, about the incidents of violence against Christian tribals in the Dang district between 25th
December, 1998 to 3rd January, 1999, 16 church halls were burnt, demolished and destroyed, there were 8 cases
of churches damaged and attacked, and if you want further details, I can give it. But there is no time to do so.
There were three incidents of school institutions attacked and destroyed. One of them was Deep Darshan School
and Boys Hostel of Ahwa town which was damaged on 25th December, 1998. There were six cases of houses
and shops damaged and looted. There were nine cases of tribal Christian individuals attacked, beaten up and
injured. This is the real picture of the BJP-run Government in the country. Though the matter is sub judice, |
would say that in Orissa, the matter is pending with the Wadhwa Commission and if you see who were the
persons involved, you may find that they belong to the Vishwa Hindu Parishad...(Interruptions)

SHRI BIKRAM DEO KESHARI (KALAHANDI): Sir, I am on a point of order...(Interruptions)
MR. CHAIRMAN: No. Please take your seat.
... (Interruptions)

SHRI BIKRAM DEO KESHARI : The Congress Government in Orissa could not protect the Christians there....
(Interruptions) That is why, Shri Gomango had to leave Lok Sabha and go to Orissa....(Interruptions)

*Not Recorded.

MR. CHAIRMAN: Shri Deo, why are you wasting the time of the House?

... (Interruptions)

MR. CHAIRMAN : Why are you wasting the time of the House? Allow him to speak.
... (Interruptions)

SHRI MOTILAL VORA : I want to remind the House as to what Pandit Jawaharlal Nehru, the first Prime
Minister of this country, said in the Lok Sabha on 3rd December, 1955 about Christianity...(Interruptions)

MR. CHAIRMAN: Shri Motilal Vora, please conclude. I think it is your concluding remark.
... (Interruptions)

SHRI MOTILAL VORA : I am finishing it within three or four minutes. Sir, you need not remind me about it. |
will sit down immediately after three or four minutes.

MR. CHAIRMAN: Please finish it within two minutes.



SHRI MOTILAL VORA : All right, Sir. I will abide by that. I always abide by the direction of the Chair.
I want to quote what Pandit Jawaharlal Nehru said in Lok Sabha about Christianity. He said and I quote:

"Christianity is as old in India as the religion itself and that, as a religion, it found its roots in India before it went
to countries like England, Portugal and Spain...

Christianity 1s as much a religion of the Indian soil as any other religion in India."
This is what Pandit Jawaharlal Nehru said about Christianity in the Lok Sabha.

Now, I am coming to the other things.
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MR. CHAIRMAN: Please take your seat.

SHRI V. SATHIAMOORTHY : Sir, the Member from our Party has to speak...(Interruptions)

MR. CHAIRMAN: His name is there. He will get a chance. Why are you disturbing the proceedings? Do not
WOITY.

>PROF. A.K. PREMAJAM (BADAGARA): Respected Chairman, I thank you very much for giving this
opportunity to me.

Sir, in spite of our great reverence to the Rashtrapathiji, we cannot support the Motion moved by Shrimati
Sushma Swaraj on the Address delivered by the hon. President. It does not mean any personal disrespect to our
hon. President of India.

It is an irony of history and a tragedy of India that we have this Government at the time when we are going to
observe and celebrate the Golden Jubilee of our Republic. This Government has scant respect for parliamentary
democracy, secularism and federalism. This Government has been out to trample upon the constitutional
propriety, democracy and secularism. It is the winter of our discontent and the darkest night of this country in the
history of our Independence. But I am very optimistic because | remember the romantic poet P.B. Shelley who
said: "If winter comes, can spring be far behind?"

On this occasion, I would like to remind the hon. Treasury Bench Members that Shri Raj Narain defeated the
greatest Prime Minister of this country, Mrs. Indira Gandhi. She was referred to be the only man in her Cabinet



and that woman Prime Minister had actually been defeated by Shri Raj Narain from the constituency which had
been inherited by Indira Gandhi, that is, Rai Bareilly. I remind all of you this because I wanted you to remember
that the people of this country are very great. The people in this country have belief in democracy, parliamentary
democracy and secularism. Whenever the verdict is necessary, it has been given by the people quite often.

I am sorry, I do not see Shrimati Sushma Swaraj there. I wish she were there because she is not in a very
enviable position. I do not envy her. I was envying her for some time. But now, she 1s not in an enviable
position. I am really sorry that she was given this very unenviable and unfair job. This is not the first time. She
had been given this unfair job at the time of Delhi elections, that is, to give a cosmetic face lift to the ex-Delhi
Government, not the present Government. What happened? She felt miserable in the role and she had been
thrown out by the people of Delhi. This shows that we still have a bright future. That is why I have quoted that if
winter comes can spring be far behind?

I have actually prepared for all the points to be commented upon but for constraint of time and Mr. Chairman.. ...
(Interruptions) Do not disturb me. If you disturb me, I will take more time.

Yesterday, when Shri Somnath Chatterjee spoke on our party's behalf, he spelt out certain unpalatable truth and
the people were very intolerant. This shows the tendency of the Treasury Benches. That is a sort of fascist
tendency of intolerance towards any right to speech, right to faith and hearing. Regarding the right to faith, I
wanted to make a reference, specially. In the Address made by the hon. President, he said the following in para
8. I am quoting the same for your information.

"The Government is firmly committed to uphold secularism, which has deep roots in our society and polity."
... (Interruptions)

He has mentioned this. Do not get angry. He has mentioned it on your behalf. This, according to Shrimati
Sushma Swaraj, 1s the policy document of this Government. I disagree with that statement. But still, I quote her
because she said that it 1s the policy document. Nothing to worry. Nothing to be intolerant from your side. Then,
the hon. President continued. I quote:

"The recent incidents in Gujarat, Madhya Pradesh, and Orissa have caused us anguish and concern."
I wonder whether anybody on that side has any concern for this.

Then, the hon. President continued. I quote:

"However, these have to be seen as an aberration."

This is untruth. This is not a fact. [ repeat, this is untruth because it is not an aberration, not an incident which
had just casually happened. It is a dubious scheme. I repeat that it is a dubious scheme on the minorities of India.
Especially, in recent days, it is against the minority, Christianity. ... (Interruptions)

SHRI HARIN PATHAK : It is your opinion. ... (Interruptions)
PROF. A.K. PREMAJAM : Yes, it is my opinion. | have the freedom to express my opinion.
MR. CHAIRMAN : Shri Harin Pathak, please do not disturb.

PROF. A.K. PREMAJAM: I repeat, this is not an aberration. It is a dubious scheme because on the eve of
Christmas day, in Gujarat, in a place called Dang, with which you are more familiar than a person coming from
Kerala, Christians have been treated in the most intolerant manner, to say the most moderate word. They have
been treated so shabbily by the so-called Hindus. I am a Hindu by birth. But I do not subscribe to the view
expressed by "these Hindus" by this demonstration of intolerance towards the Christian community.



What happened on December 6, 1992? Our hon. Home Minister of the present day was actually responsible for
that. I am not going into the details. Starting from there, it is not a hidden agenda but an open agenda. The hon.
President, I repeat, the hon. President is forced to use all these words. It has been* by these people, which is a
policy document.

SHRI BIKRAM KESHARI DEO : Mr. Chairman, Sir, it should not go on record, because it 1s unparliamentary
and 1t should be expunged from the record....(Interruptions)

PROF. A.K. PREMAJAM : Sir, I am reading from the President's Address. At the very outset, I have said that 1
do not mean any irreverence to the hon. President. Why is he getting impatient? Yesterday, when Shri Somnath
Chatterjee spelt out some unpalatable truth they could not digest them....(Interruptions)

*Expunged as ordered by the Chair.
SHRI BIKRAM KESHARI DEO : Sir, that word should not go on record.
MR. CHAIRMAN : If there 1s anything objectionable, I will see.

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS, MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): Mr. Chairman, Sir, I would not
like to disturb her. But she should not use such words.

PROF. A.K. PREMAJAM : Sir, I withdraw my words....(Interruptions)
MR. CHAIRMAN: She has withdrawn. Please take your seat.

PROF. A.K. PREMAJAM : Sir, what is there to thank this Government? What is the policy document? Actually,
this Government is a bundle of contradictions and a mixture of opposites headed by the B.J.P. and held under the
weight of pressure tactics. Those pressure tactics come in the form of packages.

Sir, there are two beautiful cartoons in today's daily, The Hindu. I have brought the newspaper here. I hope you
will all look into that cartoon which beautifully illustrates the pressure tactics.

explain...(Interruptions)

PROF. A.K. PREMAJAM : Sir, I need not mention them. They are, Mamata, Samata and Jayalalitha and he
knows them....(Interruptions)

mentioning....(Interruptions)

PROF. A.K. PREMAJAM : Sir, there are two beautiful cartoons in today's daily, The Hindu. They will illustrate
beautifully what our hon. Prime Minister, Shri Vajpayee is undergoing. He is under pressure. When he, the poet
with imagination and vision, became the Prime Minister, he lost his imagination and vision. There 1s only
pressure of packages.

MR. CHAIRMAN: Please conclude.
PROF. A.K. PREMAJAM : Sir, I will take only one or two minutes.

Sir, Delhi has become a satellite of two cities, Chennai and Calcutta. It is no longer the capital. When the British
were here, the capital was transferred from Murshidabad to Calcutta and again in 1911, it was shifted from
Calcutta to Delhi. But now, Delhi is just moving around as a satellite town to Chennai and also Calcutta....
(Interruptions) Sometimes, it is moving to Washington, sometimes to Paris and sometimes to London.



for Chennai and what is the package for Calcutta? She has to clarify. (Interruptions)

MR. CHAIRMAN: Shri Baalu, please take your seat.

... (Interruptions)

should clarify what is the package for Chennai.

MR. CHAIRMAN: You can seek clarification from her afterwards. Now, please take your seat.
... (Interruptions)

SHRI V. SATHIAMOORTHY : Mr. Chairman, Sir, why is he interfering in her speech? She is the main speaker.
Why is he disturbing her. You should ask him not to disturb her....(Interruptions)

MR. CHAIRMAN: Shri Baalu, why are you disturbing? Please take your seat.

... (Interruptions)

MR. CHAIRMAN: Shri Baalu, do not waste the time of the House. Please take your seat.
... (Interruptions)

MR. CHAIRMAN: Prof. Premajam, please conclude now.

PROF. A.K. PREMAJAM : Sir, I will mention only one point and conclude.

Sir, they have been mentioning the name of Sita, Tara and what not, I do not know. I do not remember those
names. I remember the women folk in this country, including myself. But not a single word has been mentioned
in the President's Address about the Bill to empower women and which will reserve 33 per cent of the seats to
women of this country in all the law making bodies.

They are very particular about Sita and Tara but they do not have any regard for the women living in this
country. But I am particular about them. They form 50 per cent of the total population.

I want to say something about saffronisation of education.
MR. CHAIRMAN : I have already called Shri Raja Paramasivam.

PROF. A.K. PREMAJAM : With all the vehemence at my command, I oppose this Motion moved by Shrimati
Sushma Swaraj, who has been put in a very precarious position and pushed to a corner.

>SHRI RAJA PARAMASIVAM (PUDUKKOTTAI)*: Hon. Chairman Sir, I support the motion of thanks moved
in this august House to thank the President for his Address to both the Houses of Parliament and I am speaking
on behalf of All India Anna Dravida Munnetra Kazhagam.

Last May on 11th and 12th we conducted nuclear tests at Pokhran as was rightly decided by our beloved Prime
Shri Atal Behari Vajpayee. Our country finds itself in the nuclear club now. In the comity of Nations we have
now proved that we are an emerging super power. The bold initiative taken by our Prime Minister has taken us
to new heights. I wish to congratulate and put on record our deep appreciation for this feat of proving our
nuclear capability. The Government and Shri Atal Behari Vajpayee have to be complemented for this endeavour.

On 20th and 21st February last, our Prime Minister undertook a bus journey to Lahore in Pakistan. I would like
to go on record to have complimented our beloved Prime Minister Shri Atal Behari Vajpayee for his new peace
initiative to normalise the ties between both India and Pakistan. This bus journey from Delhi to Lahore in
Pakistan is an attempt to ease the tension thereby averting any warring clashes between these two countries



anymore. There is no doubt that this yet another bold initiative will usher in a new era of friendship. We all feel
proud with our country's friendly gesture made explicit with the bus journey undertaken by our Prime Minister.
Our Leader Dr Puratchi Thalaivi congratulated our Prime Minister and in her message of greetings showered
encomiums on the bold initiatives of our Prime Minister and stated that this achievement would find place in the
annals of history in golden letters.

*Translation of the speech originally delivered in Tamil.

In these 11 months the Union Government headed by Shri Vajpayee has taken several measures to make the
country feel proud. We have created a conducive atmosphere to ensure a better international relations. Our
country has won respect in the world community.

Similarly this Government has ensured near normalcy in Jammu & Kashmir. The terrorism is not raising its ugly
head as often as it used to. The terrorists' activities have been contained. Law and order situation has greatly
improved there. People there could lead normal life and tourists have started thronging the place. Because of the
steps taken by the Union Government the local people who had to migrate away from Jammu & Kashmir have
started returning home to their original place. It is also my bounden duty to point out the fact that international
tourists have started visiting Kashmir as the Government has ensured a conducive atmosphere again.

The dream of many leaders of our country to widely link the length and breadth of our country with world-class
roads is being accomplished now. The 6-lane National Express Highway project linking Kashmir with
Kanyakumari, Silchar with Saurashtra has been launched. The major metropolitan cities like Chennai, Calcutta,
Mumbai and Delhi are being linked with a 4-lane Super Highway in its first phase. We would like to
congratulate the Government for initiating these steps. These improved road links will help promoting
commercial activities and thereby the economic prosperity. At this juncture I would like to point out the need to
take up the linking of Ganga with river Cauvery as this would greatly help our irrigational and drinking water
needs for a long time to come. It is true that many new industrial ventures are being taken up and the
Government is keen to improve the industrial production and the productivity. It is also true that ours is basically
an agro-economy. This Government is giving new direction through its agricultural policy to improve food
grains production in a big way. We may soon be at the first place as far as food grains production and enhanced
production of agricultural products. I would like to point out that our country will soon be topping the list of the
largest milk producing countries in the world touching a new height of producing 7.20 lakh tonnes of milk.

THE MINISTER OF POWER, MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF NON-
CONVENTIONAL ENERGY SOURCES (SHRI P.R. KUMARAMANGALAM): Mr Chairman, Sir, as you are
aware, the Business Advisory Committee had decided that the House will sit upto 8 o'clock everyday. It had also
been decided that the reply will be made after the Question Hour on Monday. That being so, I understand that
there are three members who are left.

So, may I suggest that the reply may be made on Monday at 12 o'clock. Let us complete the discussion in 20
minutes or half an hour tonight. Therefore, the House may be extended by half an hour.

MR CHAIRMAN : Is it the sense of the House that the time may be extended till 8.30 PM?
SEVERAL HON. MEMBERS: Yes.

THE MINISTER OF POWER, MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF NON-
CONVENTIONAL ENERGY SOURCES (SHRI P.R. KUMARAMANGALAM): Tomorrow, the Railway
Budget will be taken up at 11 o'clock, and it will continue till everything is completed, namely, the reply, voting,
appropriation, and so on. Let's take the train to the rails tomorrow.

MR CHAIRMAN: I think there will not be any derailment tomorrow!



MR CHAIRMAN: Mr Paramasivam, you please finish within one minute.

SHRI RAJA PARAMASIVAM: When the heights of the bunds are increased the water level in the fields
increase. When the irrigation water level increases the food grains production also increase. The increase in food
production improves the life conditions of the people. The improved living conditions ensure good governance.
This is stated in ancient Sangam Tamil Literature. In the light of this the Union Government is taking several
steps to revitalise our agro-economy and to ensure rural development, strengthening our Panchayati Raj
Institutions. I wish to congratulate the Government for taking various measures in this regard.

I would like to point out that there were 9 Ministers from Tamil Nadu in the United Front Government and they
all failed to raise their voice for Tamil language and the people of Tamil Nadu. Only our able leader Dr Puratchi
Thalaivi has come forward to enhance the status of Tamil language by pressing her demand to accord official
language status to Tamil. She had put forth six demands when this Government came to power. The first one to
have Sethu Samudram project is being taken up by this Government now.

The Government has now earmarked funds to complete the feasibility study. I urge upon the Government to
allocate more funds to go ahead with project during this year itself. Likewise our leader Dr Puratchi Thalaivi had
emphasised the need to legislate and ensure 33% reservation for women. She had also reiterated her demand to
give constitutional safeguard to 69% of reservation for all the socially backward classes. I wish the Government
take upon itself to meet her demands as set out in our national agenda for governance.

Once again I express my support to the motion of thanks moved in this House to thank the President for his
Address to the Parliament. With this, I conclude my speech. Thank you.

20.00 hrs.

THE MINISTER OF POWER, MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF NON-
CONVENTIONAL ENERGY SOURCES (SHRI P.R. KUMARAMANGALAM): Mr. Chairman, Sir, as you are
aware, the Business Advisory Committee had decided that the House will sit up to 8 o'clock everyday. It had
also been decided that the reply will be made after the Question Hour on Monday. That being so, I understand
that there are three Members who are left.

So, may I suggest that the reply may be made on Monday at 12 o'clock. Let us complete the discussion in twenty
minutes or half an hour tonight. Therefore, the House may be extended by half an hour.

MR. CHAIRMAN : Is it the sense of the House that the time may be extended till 8.30 p.m?
SEVERAL HON. MEMBER: Yes.

THE MINISTER OF POWER, MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF NON-
CONVENTIONAL ENERGY SOURCES (SHRI PR. KUMARAMANGALAM): Tomorrow, the Railway
Budget will be taken up at 11 o'clock, and it will continue till everything is completed, namely, the reply, voting,
appropriation, and so on. We will take the trains to the rails tomorrow!

MR. CHAIRMAN: I think there will not be any derailment tomorrow!
MR. CHAIRMAN : Shri Paramasivam, please take your seat.

... (Interruptions)

MR. CHAIRMAN: Nothing will go on record.

Shri Shailendra Kumar, please.

=>
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SHRI A.F. GOLAM OSMANI (BARPETA): Hon. Chairman Sir, I will certainly try to finish my speech within
that time. I want to finish my speech decently.

Hon. Chairman, Sir, while I was going out of the House yesterday after hearing the deliberation of our eminent
Parliamentarians in this House about the Presidential Address, I saw a foreign delegation who must be coming
from several countries, standing before the statue of Mahatma Gandhi. It really struck me that they still come to
see Mahatma Gandhi because those western countries must have seen that picture of Graham Staines with his
two minor children. With that reflection in my heart, I felt that was the difference between the first Presidential
Address to the 12th Parliament and his second Address.

What was the moot point? One is Pokhran, about which I would not say much. About the social unrest that has
taken place since 11 months, that has disturbed us. Graham Staines is an example.

Look at the Gandhiji when Naokhali was in unrest, he took that strenuous travel. When there was unrest in Bihar
he took trouble to go to the remotest villages to soothe the feelings of the people. Why is this change in social
atmosphere? What was the reason? I suddenly find that Christianity has become an 1ssue. We understand--it 1s
not justified--that there is a difference between the Hindus and the Muslims in this country for historical reasons.
But the Christian missionaries working in this country, specially men like Staines who worked for 35 years with
lepers had to be killed brutally. I am not associating the name of any political party with that.

But intolerance is raising its ugly head in our country. Today, while sitting in this House, I heard an hon.
Member telling that the organization which pioneered our freedom movement should change its name. It should



be named "Italian Congress." May I remind hon. Members of this esteemed House that that organization the
Indians was first National organised Congress by Octovian Hume ? Have we forgotten the contribution made by
foreigners to our freedom movement as well as to our cultural movement? Have we forgotten that great lady,
Annie Besant who was associated with our freedom movement? Lastly, have we forgotten that lady who was
associated with the cultural movement on the side of Swami Vivekananda christened as sister Nivedita 7 We
mention it proudly. So, we should take note of all these things.

What is the qualitative change that has taken place in between the first Address of the President and the second
one? Unless we in unison fight out these ugly things, whether we sit in the Opposition or sit in the Treasury
Benches, there will be very hard days ahead for us. After all, what is India? Even if we suffer because of food
scarcity or for want of very many material comforts, still, we can endure. But when your soul is affected, when
your image is distorted before the foreigners and in the world over, then, it is very difficult for us. The foreigners
have a certain image about India. Even till now, they go to see the statue of Mahatma Gandhi. So, through you,
Sir, I appeal to the Members of the Treasury Benches who are instrumental in making this Presidential Address
to take stock of things because they have got greater responsibility than us.

Sir, in conclusion, I would just mention what Shri Baalu has said. He has said that he cannot understand that
type of Hinduism if some community is responsible for this type of atrocities. Also, I, being a Muslim, do not
understand that type of Hinduism. I understand Hinduism in the light of this type of saying.

T2 7= fE wHe et aRd
REATOTH WTYAT AT gEhdE
i He v Seas - o

So, that 1s the type of Hinduism that we try to understand. Thank you.
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I would like to request the Government of India to adopt a very clear cut, positive and pragmatic policy to
resolve the burning Bodoland tangle on a permanent footing by creating a separate State of Bodoland which is
very justified and which is our birthright.

Apart from this burning demand, I would like to appeal to the Government of India that there have to be a lot of
clear cut decisions and an agenda for the well-being and development of the tribal and Scheduled Caste people
of the whole country. But no such clear cut policy has been announced by the hon. President of India in his
Address. So, I would like to appeal to the Government of India to take a concrete decision for ensuring the



safety and security and all round development of the entire tribal people, the entire Scheduled Caste down-
trodden people of this country. What we have been observing for the last eleven months is that the tribals who
have been converted as Christians are being killed brutally. If this is the case in our India how can the tribal
people survive?

So, I would like to appeal to the Government of India to undertake concrete policy measures to ensure
development, safety and security of the tribal people. I would like to appeal again to the Government of India to
adopt a concrete,and positive policy and concedethe Bodoland demand immediately in the best interests and for
ensuring the existence of the Bodos and to ensure unity and integrity of India, particularly in relation to the
North-Eastern region.

>MR. CHAIRMAN : Shri Bijoy Handique. Please be very brief; try to conclude in five minutes.
2024 hours

SHRI BIJOY HANDIQUE : Within five minutes I cannot cover any point fully.

While opposing the President's Address, I refer to one point just to place on record my protest.

The Government has, in the Address, enough inkling to open another chapter of harassment of and violence
towards the minorities, religious and linguistic as well.

The Government is considering scrapping of the IMDT Act. We have made our position very clear over the
years that we are against the influx and harbouring of foreigners. But on the plea of detecting the foreigners and
sending them out, no genuine Indians will be allowed to be harassed. This is our stand.

Assam has had enough of this terrible experience. We have always been advocating judicial processes to detect
foreigners and that is why this IMDT Act was passed in Parliament in 1983 so that it is the Tribunal and not the
police which will decide the issue. We still remember that lakhs of Indians were served notices alleging that they
were foreigners. But only a few thousands were identified as foreigners and the historical causes of this situation
in the wake of the partition of the country involving both Hindus as well as Muslims cannot just be wished away.

There 1s another factor which sense of justice and fair play cannot support. According to the provisions of the
IMDT Act, the burden of proof lies on the complainant to procure evidence that the person suspected is a
foreigner. The moment the Act is scrapped, the complainant's job will be only to produce a list of persons
alleging that they are foreigners and his responsibility ends there. And the persons who are alleged to be
foreigners have to move from pillar to post to secure proof that they are genuine Indian citizens. Even at the time
of signing the Assam Accord, the IMDT Act was accepted. We are committed to detecting foreigners in
accordance with the provisions of the Assam Accord. Our commitment still stands. This sort of injustice and
harassment mainly on religious grounds strikes at the foundation of a pluralistic society we desire to build. Thus,
today, the greatest danger exists to the pluralistic concept of polity to which our nation is committed. In spite of
the limitations and imperfections in the concept of the nation state mostly in the Third World, there is no
alternative model and the unifying role that it has played in history cannot be denied. Moreover, the greater the
degree of pluralism in a society, the greater is the need for unity to manage it. India is a quintessential example
of such a state. Pluralism is the very essence of democracy. The majoritarian identity is alien to the concept of
pluralism. No pluralistic State can embrace the majoritarian and ethos as the national ethos and the predominant
culture as the mainstream culture. So, secularism is the only viable humane and democratic alternative available
for managing multi-religious pluralism. In a multi-religious society without secularism there cannot be real
democracy, liberty of thought, expression and belief and equality of status and opportunities to all citizens.

Sir, I hope the Government listens to the voice of reason and see to it that the foundation of a pluralistic society
is not shaken and does not collapse. Let this 21st Century, the new millennium carry this message.

>



st Tepett fig : STAT W, ouH Sga-ggd AR % e qE ater 1 aw T
|uafT 7ElEd : Sedt, -3 fae & o= wEa 1)

gt Tehett fe: & o9 v 1, 39 HvE F, S Ut ® A W g=ER $ fau e gan @, Sus [weR feuea #w57ar €, sast
ATET HIAT & I ITHT FHYT FIA € |

AR Tl & SaHH | geitus o srd g St ee R anadt $ Aned # gURI TR 7 ot o e ot & fee E, o e o g
w1 &t foman, foas fom e wrafvea e a2

I FIAT TR A AORT |, AR R,
Tt AT TET gt Wt |, SRt 9
IR TR T Rt Fwe S & feEwt =/,
gl ST FA Fot FH TERT |1

T 9gd 9 ¢ Tafee § Geu o &) Sroet ara wen e €1 oht dtdt, fog # WeER & wwa st que Aeme 9 e Wt o 3 el endt
& &, o 3t g feAr @A €, 9 9 SYHR HI a1 W W@ 9

<. URIHIEHH g% (RAER): THrafd Teied, T & w1 o a1 at @ F¢ a1 fRe g ot wma )
20.32 hrs. (Mr. Deputy Speaker in the Chair)

it Tpelt foig (WeRAqR): SuTens HWeigd, Wi off gt Wewg aoik qifEen & 3fies W o, 59 W F3it TER 2w A2 4, 3= sreami it
g, 3% IR g FvER H 5 w9 AThargat 3 ST T ST HT ATe0 o o, &t 3% SuS o § uiiee ¥ e AR

&l gRS MU G achaneat s T R far on) 36 I WER w2d @t e @it F 48t oy 7w @ et e g @ @ o wR ok
e F Tt a FE @ E

BT At atet Gt diet, St | dtet EE Wl 831

1z foRRT areTue STt Hf TR 3 39§ FAEA-99 FEW fHar SR W F HE-THE Hi GgHET € | 5E g6 @ 9 & g | (/6 § uIieta
& T & at 7 STt T | W7 Bt aiaht Fi gud mfeamme w1 fTar on) g st o) faesie v, 3 R ot e R @ e e
far, afew zafe fFu i 3R &0 W F1E THA FHAT TR A 3@ ved Gt G wien 9B fF e et gt ameea 2

U F THR F FTEN TS F UL FT ITST A 30 @7 A1 | fra g vy w5 oY iR wet Y, uied AEw ¥ WaR RIS 9Ed 9% 3,
AfrT frdt 3 ot 31 foag 1 g =1 feam) |feT ot 291 3 Wy w3t ot sreer fRRY Sl A 5 A #t g w1 gan gRamn
Wihee ® TFHE GiEg T8t e © o 5 gaRt g g et g8 | F 59 e uren € {6 3 44 t@d, R @ aud amw =@t o,
IR Y THET T & AT | ST HORT 39 Bl R IAT DI T & & TG, @ AT & TS B S U= B GEET | g g1 At |

& o gt | geem) faemte fe ot aifeee smifvrd gt mar a1 scisen § 39 97 fawrnie fen) dfe g s farrtt amerded St @
HIAT 8 fF 1 S 3w ik 3T ek e FaTeT RIS WEd H 3% a9 | TER B AT $H 38T L Ear|

ITETET HEIGT: Aol fHe St 319 AT #1 |



st Tepett Tz (WerRaqR): oreft e €1 5 ot Svrfe o favamm e €, 37 aft @t &t 39w F gEed S =few | Sufe @
g?ﬁ?.uaﬁ I FAAT FMEAT § | T IR TH 9% W A0 o1 T8 | I ST T T, Teh WM ot & o7 df 36 39 Ig W 1@ @ aferat
-

T T 59 TeT °, STeq ST @ o
¢ uferat, q8 Al Sttt S U et @
T W Ul 3 39 gAY @ HEn-
el WY 39 J& & X TR HA U

Y FHNT T8I & 9ot IS 9 |

T T 9THia 39 uferat | Hid o wehdt 8 | Hien ® 39 U H1 §HeT Fd g U I HEAl 9 -

TS F TR H H A 7 1§ S0

foferer & W aw #1E gaE 7 @ S|

T § R WEA | (AT FHEAT A € % STt S B WER R @ T AU A B AT ® g=aE TrE S a3t qR1 T ®
e e 3 |

... (Interruptions)
MR. DEPUTY-SPEAKER: Now, there are only two Members to speak. They may speak for five minutes each.

... (Interruptions)
MR. DEPUTY-SPEAKER: Please cooperate with me. Let us hear them.

Shri K.D. Sultanpur.
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MR. DEPUTY-SPEAKER: The names of the people, who are not Members, mentioned by both sides will not go
on record. You are all senior Members and you should know how to behave.

>SHRI S. MALLIKARJUNAIAH (TUMKUR) *: Mr Deputy-Speaker, Sir, | wholeheartedly support the
President's Address. Our Hon'ble Prime Minister Shri Atal Behari Vajpayee has done some wonderful works.
Janasangh came into being in the year 1951. I am seeing the Prime Minister from that time. He had come to our
Tumkur town 15 years ago. At that time he was staying in the house of a very popular educationist of Tumkur.
The educationist felt very proud and said that he was the host of a future Prime Minister of India. I reminded the
Prime Minister about this incident when he had come to our constituency, Tumkur, four months ago and he
smiled. In fact, many prominent people of our country were expecting Atalji to become Prime Minister. Now it
has become a true fact. The Prime Minister is leading the country in the right direction according to the
expectations of the people.

I have participated for 19 years in the discussion on the Governor's Address in Karnataka. I have participated for
5 years in the debate on President's Address. Now, during the regime of Shri Atal Behari Vajpayee;ji this is the



second year that [ am speaking on the motion of thanks to the President for his Address.While participating in
the discussion we may have to use some harsh words. This may create some confusion in the minds of the
people of our society.

Sir, Kumaradhara river originates in Sakaleshpura, Coorg. A dam has to be constructed across this river and the
water should flow towards Tumkur and its neighboring districts. This would enable irrigation of a vast area in
my constituency. This is a long pending demand of the people of my area and I hope that the Centre would take
immediate measures in this direction.

Many farmers in my constituency depend upon drop irrigation to cultivate their lands. Centre should come
forward to encourage drip irrigation in this area. The subsidy that is being provided to farmers is not

*Translation of the speech originally delivered in Kannada.
at all sufficient and therefore it should be increased at the earliest.

Substantial amount is being allocated for the development of rural areas. Unfortunately the entire amount is not
being utilised for the purpose of rural development. Sometimes this amount is diverted for other purposes. Very
recently, more than 600 crores of rupees was taken back by the Finance Ministry from R D Minister. This
amount was allocated for rural development and it could not be utilised by the State. Announcement will be
made at the time of Budget Session about allocation but unfortunately the entire amount is not being utilised.
There are no proper roads and school buildings in rural areas. There is an acute shortage of drinking water in
villages in Karnataka particularly in Tumkur district. Most of the people in my area live in 'Jhuggis' and 'jhopdis'.
Unemployment is another serious problem in villages. When such is the situation how allocated funds are
diverted for other purposes? This is nothing short of cheating the public. I have raised the issue of drinking water
problem on several occasions 1n this august House.

Economically poorer sections of our society are the sufferers of this problem. In fact, it is the moral
responsibility of the Central Government to provide drinking water to all villages in the country. I, therefore,
request the Centre to allocate sufficient funds to Karnataka for providing drinking water to the rural people.

Sir, there is a language Committee and it intends to propagate Hindi throughout the country as a national
language. There is no sincere effort in this direction. Several years ago Hindi was taught as one of the subjects in
high schools in Karnataka. Students were also learning the language with interest. Now, neither there is any
interest among students nor there is any encouragement from the Government of India in this regard. Most of the
Hindi teachers' posts are vacant. These vacant posts have to be filled and other facilities should be provided to
the students to learn Hindi. This would enable us to strengthen nation's integrity.

The officers and other employees who are working with the Ministers and other important organisations are not
rendering their services satisfactorily. I am pained to state this. I am experiencing this for the last 26 years. There
are no proper responses to our telephone calls. Even MPs and MLAs are being neglected by these people who
are working in the offices.

HON. DEPUTY-SPEAKER: Mr Mallikarjunaiah, please conclude.
SHRI S. MALLIKARJUNAIAH: Sir, please give me two minutes only.

Sir, thorough changes have to be made in offices and other organisations which deal with the public. Alert
officers and responsible employees are the need of the hour. The Government should bring in reformation in the
working system of all offices throughout the country. I hope the Centre would make thorough changes in these
offices such that they can cater to the needs of legislators and the common people.

Sir, I thank you for allowing me to speak on this motion of thanks. Jai Hind, Jai Karnataka.
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>MR. DEPUTY-SPEAKER: Shri Nepal Chandra Das. Shri Das, you have to take only two minutes. He is the
last speaker on this debate.
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SHRI NEPAL CHANDRA DAS (KARIMGANIJ): Mr. Deputy-Speaker, Sir, I thank you very much for giving
me an opportunity to speak on the President's Address. I come from Karimganj Reserved Constituency which is
very backward in all respects. But I would confine my speech only to some problems of Assam and other North-
Eastern States.



Even after 50 years of Independence, nothing has been done by the Central Government in the North-Eastern
States for industrial development, with the result that the educated youth and the unemployed youth, particularly
of Assam, Tripura, Manipur and Nagaland have joined the insurgent groups, resulting in increased insurgent
activities in the North-Eastern States.

I would like to particularly draw the attention of the Central Government as to how the North-Eastern States
have been deprived of the FDI share. Out of total investment of Rs.7,399.11 crore of FDI share in India from
1991 up to December 1998, the share of Assam is only Rs.1.5 crore, that of Manipur is Rs.3.19 crore, that of
Nagaland 1s Rs. 3.68 crore and that of Tripura is Rs.0.68 crore.

This has been done on the plea of insurgency of these States. Barak Valeey is a peaceful area in Assam. Then,
why FDI has not been made in Barak Valley? I request the Central Government to look into it sympathetically so
that in future, the North-Eastern States, particularly Assam is not deprived of FDI on the plea of insurgency.

The Members of Parliament from North-Eastern region are happy at the proposal the Finance Minister made in
his Budget speech offering a ten-year tax holiday for the investors to set up any type of industries there. I request
the Central Government to come forward and increase this ten-year period to twenty-year period for attracting
more investors and also for the benefit of the existing industries established in North-Eastern region. Some of
the existing industries in the region have already become sick while others are facing impending sickness for one
or the other reason. I request the Central Government to provide adequate financial assistance for all such
industries to restore their health and achieve profit from tax relief for another twenty years.

Regarding irrigation in Assam, I would say that though Assam is a river irrigated State, it is lacking in irrigation
facilities. Not more than 12 per cent of land in Assam and even less than 6% of land in Barak Valley of Assam is
covered under irrigation projects till today. There are vast possibilities for undertaking small, medium and lift
irrigation projects. If adequate irrigation facilities are provided, Assam will not remain at the mercy of other
States for rice and will become self-sufficient. I suggest that the Central Government may please look into this
matter and provide special grants for taking up small, medium and lift irrigation projects in Assam, particularly
in Barak Valley.

Sir, the houses of SC/ST and other poor people in rural areas who are living below the poverty line are mostly in
dilapidated condition. Most of these people are homeless too. After fifty years of Independence, this is the
condition prevailing in our rural villages. Although the Government is giving money under Indira Awas Yojana
for the poor people, the money 1s not being utilized properly and is not even reaching the poor people due to lack
of proper selection of beneficiaries. The meetings for selecting the beneficiaries under the Indira Awas Yojana
are held without consulting the local MLA or MP or their other representatives. So, the Government should look
into it so that the MP and MLAs of that constituency must be involved in the selection of beneficiaries.

With these words, I conclude.

MR. DEPUTY-SPEAKER: The list of all the speakers is now exhausted. The reply to this debate would be on
Monday.

21.15 hrs
The Lok Sabha then adjourned till Eleven of the Clock on

Saturday, March 13, 1999/Phalguna 22, 1920 (Saka)
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>MR. CHAIRMAN : Shri A.F. Golam Osmani, you kindly conclude your speech in five minutes.






